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User Registration



1. Logon to NCLT e-Filing website — efiling.nclt.gov.in

A@o’fn‘iz‘%
rg’ @@ 2 NATIONAL COMPANY LAW TRIBUNAL

g with their associated documents, that have been in draft mode on the NCLT e-filing portal for over 90 days in the respective logins of litigants, advocates, and parties, starting from 08/02/2024.
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Forgot your password?
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Unlock your account




2. Click on Register link on e-Filing website

e,

P3Ny 15
S NATIONAL/COMPANY LAW TRIBUNAL )
@ @ ( Rigisalindig

.
,‘% §

"G

o
/

g with their associated documents, that have been in draft mode on the NCLT e-filing portal for over 90 days in the respective logins of litigants, advocates, and parties, starting from 08/02/2024.
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, : ' Forgot your password?

Unlock your account



3. Select required user type for registration

User can create multiple
logins under different user
type but login id should be

User Register different.

Choose User Type

O Individual

O Advocate

O Chartered Accountant

O Company Secretary
Select the

requ ired user O Cost Accountant
type O Registrar of Companies

O Regional Director
O Official/Provisional
O IRP/RP

O Any Other

O Income Tax/Other Central/State Govt ' ‘ .
‘"

Agencies Representatives




4. Fill required user details for creating user ID

_ Based on user type, Registration
# | e- filing User Registration ( as Advocate ) Number/ Enroliment number is
User representing Law/Professional Firm ) Yes ® No required for e.g. Bar ID for advocates,
ICSI number for Company Secretaries,
Any prior registration process is incomplete click here [ Ves etc. Individuals can enter any
government issued ID.
Name* Mr BB Singh Registration ND/123/2018 Address 1* 1, Lambard Land
Number/Enrollment Number*®
Address 2* Tankpuri Land-mark* 17 Hospital State® Delhi "
City/District* EAST ., Pin-code® 100000 Login Id* bhsingh
Mobile Number*® ‘ - ‘ -S @) Verified

E-mail Id* e-mail Id

User needs to
: m Submit & Next

numbeeysiRgPdSer
User needs tpenter

captcha to receive Careful
OTP

Pleaze Enter Captcha.

Then proceed ahead.




5. OTP based authentication of mobile and email id is mandatory

H e - filing User Registration ( as Advocate )

User representing Law/Professional Firm ) Yes ® No

Any prior registration process is incomplete click here [ I Yes

Name* Mr BB Singh Registration ND/123/2018 Address 17 1, Lambard Land
Number/Enrollment Number*

Address 2* Tankpusi Land-mark* 77 Hospital State® Delhi v

City/District* EasT . Pin-code® 100000 Login Id* bbsingh

Mobile Number* v Verified

Submit & Next

e I -
(=]

Click on “Submit &

Next” to proceed




6. Upload proof of Unique ID

e - filing User Registration ( as Advocate)

Upload Section

Certificate of Registratior  w Document Number™ NIV123/2018 Upload File Choose File | Proof pdf

Back Submuit & Next

Document Type*

Click to select
Click “SubmiiC&dNewtselec file. Only .pdf

Select valid

create user. OfiesuCzreigouck :
document type files allowed to

submissioffiifedloMongd to upload
message aopuepakiosad

,
) [‘ i)ajgnqllnép
ClIthO ey ¥ m-ia\lu.'

proceed to
user login

screen

e - filing User Registration ( as Advocate ) I -

Welcome , You have been registered successfully.

Your LoginId and Password has been mailed to your registered mail id.
N /




CASE HISTORY
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4™ NATIONAL COMPANY LAW. TRIBUNAL
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& REGISTER %) CASE HISTORY

Click here
for Case
History

Welcome to

National Company
Law Tribunal

i i’ Digital India
Power T Empower

© HELP CENTER

dksingh

LOGIN

Forgot your password?

Unlock your account




Choose the Case search type
from the drop down and
track the case.

Search Case History

Back To Home

Filing Number
Case Number
Party Name
Advocate Name
CIN Number




NATIONAL COMPANY LA UNAL @m
TE T T AR

4 Search Case History

Choose Type: [ Filing Number

Enter the Filing Number *

filing no. 0710102011552024
and press

search

Case Details

Filing No. Case Type Case No Case Title Bench Location / Court No. Main Case Filing No Filing / Next Listing/
Registration Date | Dispose Date

0710102011552024 Interlocutory Application (1.B.C)  IA(.B.C)/752/2024  Amit Kumra 0710102042052023  03-02-2024/ Pending
17-02-2024 NA

All Hearings : 0 o
Effective Hearings : 0 State Bank of India




g g ) NATIONAL COMPANY LA UNAL () @W
S TE TEN e @ AR -
5 @D ¢ W

Enter the case
details and
search the case.

Choose Type: [ Case Number

Zonal Bench * Case Type * Case Number * Case Year *

[ National Company Law Tribur V} [ Company Appeal(Company A V] [12 ] [ 2024 V]

Back To Home

Case Details

Filing No. Case Type Case No Case Title Bench Location [ Court No. | Main Case Filing No Filing / Next Listing/ | Case Status
Registration Date | Dispose Date

0710102002242024 Company Appeall12/ND/2024 Income Tax Officer New Delhi/ 07-01-2024/ 28-03-2024/ Pending
Appeal(Companies Act) Vs 6 30-01-2024 NA

All Hearings : 1
Effective Hearings : 1 Registrar of Companies (Om
Rudra Exports Pvt. Ltd.)




NATIONAL COMPANY LA“"EEUNAL @!& @M
T T T B AR

Choose Type: [ Party Name

Enter the Party

detail and

search the case. Search Type: O Exact Search ® Wrap Search

Zonal Bench ~ Party Type Party Name ~ Case Year Case Status
[ Pending V}

[ National Company La V} [ Petitioner V] [textile [ 2023 V]

Back To Home

Case Details

Filing No. Case Type Case No Case Title Bench Location / Court No. Main Case Filing No Filing / Next Listing/ | Case Status
Registration Date | Dispose Date

05-02-2024/ Pending
2 05-10-2023 NA

0710102084812023 Interlocutory IA(1.B.C)5263/ND/2023 Technoflex Textile Industries New Delhi/ 1010000402322017  02-10-2023/

Application (1.B.C) Pvt. Ltd.
Vs

HARYANA STATE &
INDUSTRIAL DEVELOPMENT
CORPORATION

All Hearings : 3
Effective Hearings : 3

2 0710102070412023 Interlocutory IA(LB.C)/4441/ND/2023 = ASHOK KUMAR GUPTA RP OF  New Delhif 0710102429812018 12-08-2023/ 20-12-2023/ Pending




;
&

(2

Enter the CIN “se History
Number and

search the case.

CIN Number *

NATIONAL COMPANY LAWEUNAL

Choose Type:

CIN Number

[ L24110MH1947PLCO0S719

r Piramal Enterprises Limited

Back To Home

Case Details for (Piramal Enterprises Limited) -L24110MH1947PLC005719

Filing No. Case Type / party Type Case Title Bench Location / Court No. iling / Nert IJsIlng.‘ Case Status
Registration Date

C.P. (IBy154/ND/2021

0710102010732021 Company Petition 1B (IBCY

All Hearings: Petitioner(1)

Effective Hearings:

2 0710102010622021 Company Petition 1B (IBCY
All Hearings: F3r bzl
Effective Hearings:

3 0710102010832021 Company Petition 1B (IBCY

C.P. (IBy153/ND/2021

C.P. (IBy152/ND/2021

Piramal Enterprises Limited
Vs

Meena Nath

Piramal Enterprises Limited
Vs

Vikram Nath

Piramal Enterprises Limited

v wEn e o e

ahm}m

New Delhif 2021-02-06/ Disposed
5] 2021-03-023
New Delhif 2021-02-06/ ! Disposed
5] 2021-03-023
New Delhif 2021-02-06/ ! Disposed



User Home Page Navigation



7. Enter login details

/«\\’ Vip

@\ NATIONAL COMPANY LAW TRIBUNAL

& REGISTER 2] CASE HISTORY
Enter correct

username
and
password

‘\X/elcome (o)

National Company

Law Tribunal
@

Click to
login

LOGIN

Forgot your password?

Unlock your account

© HELP CENTER




HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REPORT

WELCOMETO NCLE
NATONARCOREZNY
LAWTRIBUNAL

Click on NCLT




9. Agree to Disclaimer

Want to Continue with NCLT

T have read the contents of the site and the instructions given thereof as regards registration and e-
filing of petitions/documents before the National Company Law Tribunal and agree with the
same. I hereby declare that the information given in the petition/documents are true and correct to
the best of my knowledge. I hereby acknowledge and certify that the
attachments/enclosures/appendix made along with the petitions/application are true and correct
and are valid as per the original documents. I further certify that I have personally or through my
counsel/advocate completed the petitions/application and have e-filed the same. I understand that
any misrepresentation, falsification or omission of information in the petition /application or any
document vsed for registration shall be a valid ground for rejection of the petition/application
apart from any other penalty for perjury.

~——— Click to Agree

Click to Asdrast
and N@tfinue




10. User Home Page Dashboard

G

&
s 1
-%‘ =

Welcome: pksingh

Petitioner Corner

Respondent Corner

My Account

Logout

NATIONAL COMPANY LA UNAL

) ot
= .
o
T g wresm o a

HOME CHAMGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

IBC Code

Companies Act

Payment (Online) >

Act Wise Case Details

74

Payment (Offline) »

Industry Wise Case Details

40

50

Last Login: 03-03-2023 14:56:11

80

6

E-Filed Cases > IA-Filed >

Click to report
any technical

Case Type Wise Case issues faced
Company Petition 1B, 34 2l Whlle e_ﬁling

Transfer Petition, 2
CA[A} Merger & Amalgamation, 11 —

Company Application, 1 — |

Company Appeal, 1 - Company Petition, 26
@ Transfer Application @ Interlocutory Application(1BC)
@ Company Application @ Company Petition IB

@ CA(A) Merger & Amalgamation @ Company Application
@ Company Appeal @ Company Petition
@ Transfer Petition

Sections Wise Case Details



11.Login date & Time

NATIONAL COMPANY LA UNAL

BN

T e e ot s

HOME | CHANGE PASSWORD | EDIT PRCFILE | INCIDEWNT REPORT | LOGOUT

pksingh

0 74

Petitioner Corner

Payment (Online) > Fayment (Offline) >

Industry Wise Case Details

Respondent Corner

My Account Act Wise Case Details

Logout
IBC Code

Companies Act

Last Login: 03-03-2023 14:56:11

80 6

IA-Filed >

E-Filed Cases »

Here user can
Check Last
login date and
time

Company

ication, 3
¥y Application(IBC), 1
= Application, 1

ransfer Petition, 2
CA[A) Merger & Amalgamation, 11 —

Company Application, 1 —

Company Appeal, 1 - ‘- Company Petition, 26
@ Transfer Application @ Interlocutory Application(IBC)
@ Company Application @ Company Petition IB

@ CA(A) Merger & Amalgamation @ Company Application
@ Company Appeal @ Company Petition
@ Transfer Petition

Sections Wise Case Details



11. Draft Cases — Click on draft cases link on dashboard

Cases In Draft @

Matters pending for more than !
Show v | entries Search:
Reference No Case Title — Mo of days left to be removed —
0710102121092024 ** will be auto filled 4 90 days
later
0710102122142024 ** will be auto filled Click to go to ('’ 86 days
later edit mode for
0710102123192024 STATE BANK STATE B the case : (‘” 84 days
OPERATIONS OPERATIO
SUPPORT SUPPORT
SERVICES SERVICES
PRIVATE LIMITED PRIVATE LIMITED
Vs. VIKAS BOOKS
LIMITED
0710102123822024 null (‘” 82 days
0710102123832024 STATE BANK OF STATE BANK OF KAWALJIT SINGH  (# 82 days
INDIA Vs. INDIA
KAWALJIT SINGH
Showing 1 to 5 of 54 entries Previous 2 3 4 5 11 Mext




12. Draft Cases — Click on draft cases link on dashboard

The user has the option

NATIONAL COMPANY LA UNAL to select the tab last
W _ _ saved to continue and

HOME | CHANGE PASSWORD | EDIT PROFILY complete e-filing.

i

Basic Details Add Representative

Upload Document Check List Final Preview Payment




13. Online/Offline Cases — Click on Offline/Online Payment link on Dashboard

The user can view the list
Offline Payment of Cases of cases for which
payments were made
Show v | entries Search: online/offline

Filing No It

0404113003412020  Airtel Vs. Paytm Paytm View
Details

0404114003402020 SUNRISE CEMENT PVT LTD Vs. DIGITAL ENTERPRISE = SUNRISE CEMENT PVT View
DIGITAL ENTERPRISE LTD Details

0404114003472020  Axis Bank Vs. TK PVT LTD TKPVT LTD Axis Bank View
Details

0404115003452020  Tech Mahindra Vs. Google Google . .
Click on View
Details to view

0404115003462020 aadefc Vs. ICICI case details

Showing 1 to 5 of 98 entries Previous 2




14. Online/Offline Cases — Click on Offline/Online Payment link on Dashboard

The user can view the

NATIONAL COMPANY LA BUNAL status of the case, listing

date, purpose and orders
uploaded

HOME | CHANGE PASSWORD | EDIT PROFIN

Welcome: pksingh

Current Status

Filing No.
0404114003402020

Registration
Company Application/60/2020

Petitioner Corner

Pending

Respondent Corner

My Account

Listing E-hear./Ord.
Logout NEXT LISTING DATE NEXT LISTING PURPOSE
01-06-2020 Admission Show Order List

Show Previous Listings

Petitioner 2

Respondent 1 v

Click to expand
and view
details




15. E-Filed Cases — Click on E-Filed cases link on Dashboard

The user can view
the List of all cases
e-filed using the
user id

Cases E-Filed

Show ~  entries Registered Search:

m Objections

Filing No Case Title Res. name 4§ Your Role As View Details Uploaded Document | Case iracker

0404115002692019/M1 JSTI JETI ROC, Petitioner View Details View Document —
TRANSFORMERS TRANSFORMERS HIMACHAL
PVT. LTD. & ORS. PVT. LTD. & ORS. PRADESH
VS, ROC,
HIMACHAL
PARDESH

0404115020122020 ABHIJITH RAJ Vs, ABHIJITH RAJ iew Details Wiew Document Case Tracker
shajahan Click on View

) ) document and View _ _
0710102004232022 vijay vijay . View Details Wiew Document Case Tracker
Details to check the

0710102011392020 KMNIGHTS COURT KMNIGHTS CO filed case details and View Details : ase Tracker
SOCIAL SOClAL Click here to
WELFARE WELFARE document uploaded N
ASSOCIATION ASSOCIATION y
Vs, MIS. JAYPEE case
INFRATECH LTD. position.

0710102013732020 M/S. LUCKY LTD. MIS. LUCKY LTD. Mr Sharma Petitioner View Details 1Iew Lrocument Case Tracker
Ws. Mr Sharma

Showing 1 to 5 of 89 entries Previous > 3 4 5 18 Mext




16. Petitioner Corner

= Welcome: pksingh

@ Petitioner Corner

> Company Act 2012 B

IBC Code 2016 B

Caveat Filing &

Documents Filing

Documents Filing Via Security
Code

Resend Security Code

Re-filing

® Respondent Corner

® My Account

O Logout

NATIONAL COMPANY LA UNAL
T T :

The user can file

petition/appeal/
application/document
on behalf of petitioner

HOME | CHAMNGE PASSW/IS

152 0

P -] - I limmt

User has the following options under
Petitioner store:
1. File petition/appeal under
Companies Act or IBC
File Application under ongoing cases
in NCLT
File additional documents
under ongoing cases in NCLT
Resend security Code- In Case user
have not received it during e-filing .
Then they can generate now.
Refiling — In case any defects are raised
in appeal/application / document
filed, user can correct the same

Industry Wise Case Details

T4
Payment (Offline) >

E-Filed Cases »

CA[A) Merger & Amalgamation, 11 —

om petitioner store_ sreRre ey
6 =
I1A-Filed > Filed For Advocate

Case Type Wise Case Details
Company Petition IB, 34

80

~ Company Application, 3
|~ Interlocutory Application(IBC}, 1
— Transfer Application, 1

“— Transfer Petition, 2

Company Application, 1 — | \
Company Appeal, 1 - '~ Company Petitian, 26

@ Interlocutory Application(IBC)

@ Company Petition IB

@ CA(A) Merger & Amalgamation @ Company Application

@ Company Petition

@ Transfer Application
@ Company Application

@ Company Appeal
@ Transfer Petition

Sections Wise Case Details

Comm SET M2V 1 ~ Bar 2200777 Cae 724 11



17. Respondent Corner

The user can file
application/document

on behalf of

NATIONAL COMPANY LA UNAL .
TR respondent in a case
‘ from respondent

HOME CHAMGE FASSWORD

store

& Welcome: pksingh PU3-03-2023 14:56:1

@® Petitioner Corner 152 0 74 80 6 -
Draft Cases > Payment (Online) > Payment (Offline) > E-Filed Cases > IA-Filed > Filed For Advocate

® Respondent Corner

User has the following options under Case Type Wise Case Details
Respondent store: Company Petition IB, 24 -

> IBC Code 2016 8 1. File Application under ongoing cases in
NCLT

> Company Act 2013 B

~ Company Application, 3
|~ Interlocutory Application{IBC}, 1
Transfer Application, 1

> Reply/Documents Filing T Transfer Petition, 2

File additional documents under CA[A) Merger & Amalgamation, 11—
i i i Company Application, 1 — | v
» Resend Security Code ongoing cases in NCLT el 1 \ Company Petition, 26
» Re-filing Resend Security Code — In case user @ Transfer Application @ Interlocutory Application(IBC)
has not received the security code @ Company Application @ Company Petition IB

@ CAA) Merger & Amalgamation @ Company Application

@® My Account during the e-filing of the case
against them. Then they can

O Logout generate now.
Refiling — In case any defects are raised
in application/ document filed, user
can correct the same Sections Wise Case Details

50 @ Company Appeal @ Company Petition

@ Transfer Petition



18. My Account

2 Welcome: pksingh

@® Petitioner Corner

® Respondent Corner

® My Account

> My Cases B

> Main Cases

% Submitted Documents

% Transaction History

HOME | CHAMNGE

0 75 81
Payment (Online) » Payment (Offline) > E-Filed Cases »

User has the following options under My
Account:

1.

View list of all filed cases under

Main cases under the option My
Cases.

View list of documents in e-filed cases
View transaction history of all cases
submitted online/offline

Industry Wise Case Details

PRIVATE LIMITED . 21 ~ IMARATIIAL A

50

The user can view cases

filed, documents

uploaded or transaction
history under My Account

IA-Filed > Filed For Advocate

Case Type Wise Case Details
Company Petition 1B, 34 -

CA[A) Merger & Amalgamation, 12 —
Company Application, 1 — |

Company Appeal, 1 -

@ Transfer Application

@ Company Application

@ Ca(A) Merger & Amalgamation

@ Company Appeal
@ Transfer Petition

~ Company Application, 3
|~ Interlocutory Application(IBC), 1
~— Transfer Application, 1

— Transfer Petition, 2

\ Company Petition, 25
@ Interlocutory Application(IBC)
@ Company Petition IB
@ Company Application
@ Company Petition

Sections Wise Case Details

Sec252(3),1 -

- 5ec.230-232, 5ec234,12



Petition/Appeal Filing - Petitioner




22. Petitioner Corner — Petition/Appeal Filing

& Welcome: pksingh

@ Petitioner Corner

> Company Act 2013 &
> Application Filing

> IBC Code 2016 &

| > Fresh Filing I
> Application Filing
Document Upload

Upload Via Security Code/Add
Advocate

Associate case

Re-filina

The user can file fresh

appeal/petition under
_ Companies Act or IBC
HOME | CHANGE PASSWORD | EDIT PROFILE Code

Act Wise Case Details
The user can file
fresh
appeal/petition
under Companies
Act or IBC Code

Industry Wise Case Details

Case Type Wise Case Details

Company Petition IB, 38 .
Company Application, 3
Company Appeal, 3
- Interlocutory Application(IBC
= - Transfer Petition, 2
Company Application, $
Company Appeal, 2
Restoration Application, 2

Company Petition, 34
@ Interlocutory Application(1BC) :

@ Execution Petition U

@ Transfer Petition

@ Company Appeal

60

@ Restoration Application

Sections Wise Case Details




23. Companies Act — Petition/Appeal Filing (Basic Details Screen)

Select NCLT Select location of
registered office

he user needs to enter
the case related details location where
like NCLT location, case petition/ a e of respondent
jurisdiction, case type, W St appeal to be et Eeiy
section, etc. registered HOME

e

CHANGE PASSWORD  EDITPROFRE  INCIDENT REPOR

4,  BASIC DETAILS

Reference No : -

NCLT Location* New Delhs v Jurisdiction/Location of Respondent* Umon terrtory of Delki v
) 2 . : (

Case Type/Nature* Company Petition o | Are You Qualified in MSME Sector” NO =

| Select (e T
Case Title ’ Teansfer Petit Subject matter Under Sectian 352 .
Amount Claimed Company Appeal Remarks .

CA(A) Merger & Amalgan

| CP(AA) Merger & Amalgamaty
Section of Companies Act 2013* L) Fee Amount
Industry © IT & ITES

Toral Maximum Payable Amount :
Select secti q Select relevant case type
elect section under

SQAH'@'*W Vopletiion
regigidrediletficick on

like Company Petition, or
Appeal or petition under
merger first motion or

ofviespeadeon to ad second motion

multiple sections Click on Save and

Next to proceed




24. Companies Act — Petition/Appeal Filing (Add Petitioner)

Click Next after

User can enter multiple adding all

petitioners to

petitioners in the list by BUNAL
proceed to next

filling and submitting the
form again and again

Sl R Upload Do

Add Petitioner

| HOME | CHANGE FASSWORD screen
‘ ‘ —

Reference No : - 0404113002622020
Select Mode ® Company O Others Enter correct email id
and mobile number of
petitioner for receiving
Nationality of Authorized Perzon * Upd ates from NCLT

A 16-digit reference
number is generated
for tracking the Address of Company * =
appeal/petition until
submission

Company Name* Ciodopans Namie CIN CIN

State * Select State

Pin-code * Pan Number of Authorized Perzon/Company

Authorized Perzon/Director of Comp

E-mail Id of Authorized Person/Company*

Mobile Number of Authorized Perzon/Company*®

Click on Submit

to submit details
of a petitioner

S. No. Name Addrezs State District Pincode Mobile Ne

Click to view list

.. 1 Google Cyber city Haryana  GURGAON 240077 we.com Delete Edit
of petitioners E3

added



25. Companies Act — Petition/Appeal Filing (Add Respondent)

Click Next after
User can select NA adding all
in case there is no respondents to
respondent in e proceed to next
appeal/ petition ("owe | crance Passworo | » screen

User can enter multiple

respondents in the list by
filling and submitting the
form again and again

Add Petitioner Add Respondent atatrv Upload Document

Add Respondent

Reference No : - 0404113002622020 an o
nter correct email id ano

Select Mode ® Company O Other: O NA Sel m@ m@ H@m bé r Of
Company Name* Company Name cIy cIy freistered fificeceiving
upddteesfrond&dLT. Mobile

number is not compulsory
Nationality of Authorized Perzon * Indian v  State * fl e | d

Authorized Perzon/Director of Company * Authorized Parson Addrez: Of Company * Address

Pin-cog

City/District *

Select City/District v
Pan Number Authorized Person/Company

| E-mail Id Authorized Perzon/Company*

| RESPONDENT'S LIST Click on Submit
- m
to submit details

Address  Stste  District Pincode  Mobile No E-mail PAN No i of a respondent

S. No. Name

Click to view list 1 ITVC Software  Cybercity  Haryama  GURGAON 436708 Dpwe.com

of respondents
added




26. Companies Act — Petition/Appeal Filing (Add Representative)

n case a representative i Click Next after
advocate, CA, CS or other such adding all
representative is filing on behalf of : representatives to
their client from their login, their proceed to next
name will already be available in | ' screen

the list

Reference No : - 0404113002622020

Select Petitioner * Select Petitioner Vv Reprezentative® Select Representative v 1

+ADVOCATE'S LIST

Only those

representatives

. . . which are registered
clideum e ke : in efiling portal will

representatives Test Adv 2899778 be available in the
added dropdown




27. Companies Act — Petition/Appeal Filing (Upload Document)

he user needs to upload
pdf format of documents

Click Next after

adding all documents

like appeal, affidavit, AL to proceed to next
annexure, proof of service, - s e screen

etC HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPOR

SR S Hpoac Deewnent

Reference No : - 0404113002622020

Payment

Document Filed By* Document Filed By ~ Document Type*® Document Type ~
Select file® Choose File | No file chosen Number of pages™ No Of Pages

== UPLOADED DOCUMENT'S LIST

User can add as many
documents as required

Petitioner 1 Petition MPR 1.pdf View by selectin g the

" ecardrveand
ttention ! (Mandatory Points) 5
local drive and

submitting one by one

Petitioner

Proof-of-Service MPR 2.pdf View

Click to view list of
documents

[ary

. Omly pdf file(s) can be uploaded.

UploadEd 2. File for uploading should be scanned in grey scale with 300 DPL
3. Mo of pages in each uploaded file should not be greater than 300 pages.
4. Split scanned file(s) in different volumes for uploading if single file size is greater than
i iy The user needs to keep the
5. Physical file submitted and online file submitted should be identical in volumes and ment|0ned pOI nts n

number of pages.

consideration while
uploading the documents

Close




28. Companies Act — Petition/Appeal Filing (Checklist)

The user needs to ensure that
all the points mentioned in the

of while uploading documents et

HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

checklist have been taken care ‘ 5

e i s e R ——— i

Reference No : - 0404113002622020 Date & Time : - Wed Jun 03 12:48:42 IST 2020

TWhether the petiton/application/appeal falls under the territorial jurisdiction of Naw Dalhi'--——-Bench of NCLT?

(5]

TWhether petition’application appeal reply and all enclosures are lezible and in Enslish lanzuaze? s

\
3 Whether petition application/appeal reply has been printed in double spacing on one side of standard petition paper with an inner marsin of . < U S e r Ca n s e I e Ct Ye S’ O
about four centimeter width on top and with 2 right margin of 2.5cm left margin of Sem and duly past d. md d and stitched tozether in H

and N/A against the

paper book form?

4 Whether the relevant provisions of the Companies Act 2013/ NCLT rules. 2016 have been clearly mentioned in the petition/aplication/appeal? Yes ~ - C h ec kl ist State m e nt a n d
provide their remarks for

5 Whether Petitionsr/aplication 'appellant 1s entitled to and have the requizite quzlification to file the petition =.=. Under section 241 and 242 of Yes ~ N

the Companies Act. 2013 m accordance with saction 244 of the Act & attachad documentry proof of entitlement” - t h e Sa m e
) TWheather the petitionar/application appzal reply has been signad at the foot of esach paze by all the petit 11 ppeall d Yes ~ =

and their name (z) has al:o been mentioned? S
21 Whether proof of sarvice of the petition/application/appeal raply on the concernad registrar of companies and rezional director, Ministry of Yes v S

Corporats Affairs has be filled?
22 Wheather proof of zarvice of the petition application/appeal reply on all the respondents as well 2= caveat or (8) | if any has been filad? Yes ~ “

Whether brief o - s Yes v .

Click Submit after
providing details to v v||[s
proceed to next

screen




29. Companies Act — Petition/Appeal Filing (Final Preview)

The user can view all the details

filled till now and go back to : AL S5O o
edit any details if required A

HOME CHANGE PASSWORD INCIDENT REPORT LOGOUT

EDIT PROFILE

e wretails Add Petitioner Add Representative Upload Document Final Preview

Reference No : - 0404113002622020 Date & Time : - Sun Jun 07 11:51:43 IST 2020

PREVIEW AND CONFIRM FOR FINAIL SUBMISSION

Basic Details
NCLT Location Chandigarh Caze Type/Nature Company Petition
Caze Title Google V. ITVC Software Subject Matter Test
Remarks

Sections

1 Sec 252 (1) 1000

+ PETITIONER'S LIST

(5o | et mame | PANNumber | Pttt | St | Dot | P | hobiermber | Emara
- <o

1 Goozle Cyber city Haryana GURGAON 240077

+ RESPONDENT'S LIST

[ sme | moomtitome | mammei | mettiie | e | e | rees | amremie | mean |
L.co

1 ITVC Software Cyber city Haryana GURGAON 456708

+ UPLOADED DOCUMENT'S LIST

5. . EE—— T —— R ——
1 MEZR

FPetitionar Proof-of Sarvice

i pene : Click Next after
_ checking details to
proceed to next
p— e screen

Googla

Goosls

5]

W

+ ADWVOCATE'S LIST

n
;

("

W

+ SUBMITIED CHECEK LIST

= | _E=



30. Companies Act — Petition/Appeal Filing (Payment)

NATIONAL COMPANY LA UNAL .
’ Online (Bharatkosh portal)
il Bty or offline (DD details) as

per instructions by NCLT

Add Petitioner Add Respondent Add IRP Add Representative Upload Document Check List o
authorities.
I

Your Payvable Amount is : 25000 Rupees Your Remaining Amount to be paid : 25000 Rupees
®Online (Pay Fees through Net Banking/Credit Card/Debit Card)
Select payvment Mode COffline (Pay Fees through DD)

O Bharatkosh Offline

Select either

Online ,Offline
or Bharatkosh
mode of
payment




31. Companies Act — Petition/Appeal Filing (Online Payment - 1/3)

The user when selects Online

Payment will be directed to
Bharatkosh portal

9750
& O

Paymenit Mode

Receipt Portal

Government of India

Pay

Controller General of Accounts
Dept. of Expenditure, Ministry of Finance

e e
=

Non-Tax Receipt Portal

| Depositor Details

Name =

Lalit NCLT Payment

Address 1 :

Thatipur

Address 2 =

Thatipur

City = Swealior District : Madhy= Pradesh
State = Madhya Pradesh Country = EES
Pincode/ZipCode = 420000 Email = Ialit.pachauris@gmail.com

™Mobile No (91) =

S97F71695922

Aadhar Number

Pan Number

Tan Number

Tin Number

Purpose Details

2;‘_ Ministry PAO Name DDO Name pa';‘:.:zzi?r?pe pay;‘::::.:::\ifoc'/ Amc;:r.;t)(xn
~ " . : = silling
1 Pe=i-Eniani s S S S X e e aeasay T abenal e Eens company ©One Time Sgagson
INR fi housand Total : SO00.00
Click on
Q o" ”
Click on “Cancel " oy
Confirm” button
S button to go back

to the last page

to navigate to the
next page

)|



32. Companies Act — Petition/Appeal Filing (Online Payment - 2/3)

W Non-Tax Receipt Portal Controller General of Accounts
@ Government of India Dept.
— 7“:' -

of Expenditure, Ministry of Finance
- : < = T — — 5 -
- - - = - - ‘-—-'———.
- S = i - _—
N \%‘ \ = - 1 \/

=" Select your bank %

FPayment Gatewavy

Confirrm Info - Pay and mOde Of

The payment c=arn be made by = cepositor using =21l Indiarm Credizc Cards or Debit Cards 2and =lsc wia the Internet BEanking of barnks chrough the Payr —

— P sBrcray

- ET=rTTs SNE> = O indian Bank
C PR -  ed = QEFD s mmy

e =2y s =wvailable

MNet banking

Debit card | Tredit cardg l

_Charges aspplic=able =: S0.00
e tro

- isa _ s

Enter the
characters as
shown above

el >

9 ! NmT“ng

Ercer the Letters shown =2bowves -

1
|
i
AFfrer you click on "Pay” button. yvou

will be redirectec tTo = sS=ecure gatewa=vy. After cormpleting the payrment you will be redirected bacic
I MNort=: Please Wait =and do not Pre= = Eefre=h butron of your browser while your sransaction is being pro
Check the box to Click on “Pav”
o back-—refund policy of NTRP (Nom tas>x IC On ay
e et agree to the Terms ‘

Frasmd wwill be processed offline by
= thhe payment thhrosgh NTRP.
Frinimtey 7 D el and Conditions

button for
by the payment gatevway / banic o .
making the
related to payment

payment |

nuine refund=s/Scharge
F Tthe concermned

Eree to the Terrms and Conditions.




33. Companies Act — Petition/Appeal Filing (Online Payment - 3/3)

o‘@' '; National Company Law Tribunal

———  Your Payment has been Successful

Payee Name : Company Testing 1

Click on button Case Type : Company Petition
to take a print of
the receipt

ase Title : Company Testing 1 Vs. Company Testing 2

Ncit Transaction Id : 07010100023032018
Bank Transaction id : 2510180000564
Transaction Date and Time : 25-10-2018 00:10:00
Amount: 5000 Rs. Only

Click on

button to
download
receipt



34. Companies Act — Petition/Appeal Filing (Offline Payment — 1/2)

Provide the demand draft
details in the form shown. If

NATIONA‘[NCOMPANY LA UNAL required’ user can enter
SRkl details of multiple drafts as
| HOME | CHA well but values need to be
. N , entered one draft at a time
Basic Details Add Petitioner Add Respondent Add Representative Upload Document
%
Your Payable Amount is : 1000 Rupees Your Remaining Amount to be paid : 0 Rupees
Online (Pay Fees through Net Banking/Credit Card/Debit Card)
Select payment Mode
@® Offline (Pay Fees through DD)
\ /
S
Demand Draft No.* Demand Draft No. Amount Rs.* Amount Rs.
Issue Date® dd-mm-yyyy Bank Name* Bank Name
Branch Name® Branch Name State* Select State v
District™ Select District v Pin-code Pin-Code

\

District Pin Code

Click on “Proceed to
receipt” after adding
DD details to generate

123000




35. Companies Act — Petition/Appeal Filing (Offline Payment — 2/2)

NATIONAL COMPANY LAW TRIBUNAL @WM
v e e ot SN
‘ | CHANGE PASSWORD ‘ EDIT PROFILE |NCDENTREPORT77LOGOUT

HOME

SN : 3
,g‘w %\ National Company Law Tribunal
| £ =1
e A & ;

& &Q} &/ Your Payment is Successful
Case Title - Google Vs. ITVC Software
Case Type - Company Petition
Payee Name . Google
Transaction Id - 0406020079532020
Transaction Date . 08-06-2020
Filing No - 0404116/ 00351/ 2020

Click on button
to take a print of
the receipt

5. No. Demand Draft No. Amount Rs. Bank Name Branch Name  State District  Pin Code

1 123000 1000 ABC ABC Delhi [ EAST

Click on button to
download receipt




36. IBC Code — Petition/Appeal Filing

Add IRP details is
mandatory under
sections 7 and 9 of IBC

For IBC Code the workflow

remains the same as
Companies Act
petition/appeal with only few
Crap below given changes

Code and optional
under others

oue

4,  BASIC DETAILS

Keference No - -

Location of Respondent*

NCLY Locatien* Select NCLT Location v Seledt Locativn of Rewpeaudon -
Cuse TypeNature”® Select Cane Tipe o Are You Qualified kn MSME Sector NO &

Cotpany Appeal

_ .
Case Tithe f Subject matter e
Company Persnon 1B ;

Amoust Clatmed, (f Amyv* 1 Trasfer Petition

B Select case type

Section of IBC Act 2016 I for filing petition
X Dot under IBC Code

Indusery* X ot <

o v 0
Select the

required
sections as per
IBC Code




Application Filing —
Petitioner/Respondent



37. Petitioner Corner — Application Filing

The user can file
applications under

NATIONAL COMPANY LA BUNAL : ongoing cases for
?@W%mﬁ . . Companies Act or IBC

HOME | CHANGE PASSWORD | EDIT PROFILE Code

98 Draft Cases > 0 Payment (Online) > 98 Payment (Offline) > 104 E-Filed Cases >

& Welcome: pksingh

@ Petitioner Corner

> Company Act 2013 & Act Wise Case Details Case Type Wise Case Details

Company Petition IB, 38 -
Company Application, 3
Company Appeal, 3
- Interlocutory Application(IBC

> Fresh Filing

> Application Filing The user can 29
-] fer Petition, 2
il licati Company Application, § Gl il
> IBC Code 2016 & Il€ application Company Appea_l,z
under on-going Restoration Application, 2 Company Petition, 34
> Fresh Filing cases for @ Interlocutory Application(IBC) U
Companles Act . Execution Petition
> Application Filing or IBC Code . Transfer Petition
60 @ Company Appeal
Document Upload @ Restoration Application

Upload Via Security Code/Add
Advocate

Associate case

Industry Wise Case Details Sections Wise Case Details

Re-filina




38. Respondent Corner — Application Filing

The user can file
applications under

NATIONAL COMPANY LA BUNAL

ongoing cases for
Companies Act or IBC
Code

Draft Cases > 0 Payment (Online) > 121 Payment (Offline) > 127 E-Filed Cases > 6 1A-Filed >

HOME | CHANGE PASSWORD | EDIT PROFILE

= Welcome: pksingh

@® Petitioner Corner

® Respondent Corner Act Wise Case Details Case Type Wise Case Details

Company Petition 1B, 47 L

Company Application, 3
Company Appeal, 3

— Interlocutory Application(IBC

- Transfer Petition, 2

> Company Act 2013 B
The user can

’ App“caﬁon Filing ! file application Company Application, 11 -

P - under ongoing Company Appeal, 5 ‘
IBC Code 2016 Restoration Application, 2 - iti -
cases for pp Company Petition, 41

. @ Interlocutory Application(1BC) :
> Application Filing ; companies act . Execution Petition U
or IBC Code @ Transfer Petition
@ Company Appesal

Document Upload ) 70

Document Upload/Add @ Restoration Application

Advocate

Associate case

Sections Wise Case Details

Re-filing Industry Wise Case Details




39. Companies Act/IBC Code — Application Filing (Basic Details)

The user can file

applications under
Companies Act or IBC
BASIC DETAILS

Code
Reference No : -
NCLT Location* New Delhi v ;urisdicdtionil.ocation of Registered Office of Union territory of Dethi v
espondent
Case Type/Nature* Cortats; Appicaon 5 Click to select which

application is filed

Section of Companies Act 2013* - Calot Saction Aot Froms Tt - Fee Amount

v

Total Maximum Payable Amount :

Save And Next
~ Fill Details x|
Case_Type - Select Case Type -- ~ Case Number .
Bench s Salect Benchis: . Case Year

--Select Year-- v

Enter the main case m ’

details and click on

submit to review main
case details




NATIONAL COMPANY LA! UNAL 0 Disitglindig
Qm-q;ﬁ T T TR R

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REPORT | LOGCUT

Add Respondent Add Representative Upload Document Check List
BASIC DETAILS

Reference No : -

Applications
NCLT Location* New Delhi Purpose and ' Union territory of Delhi v
sections are
Main Case No: C3 mapped.
. - .
Case Type/Nature Interlocutory Application(IBC) fplication Purpose Appomtment of AR ¥
Section of IBC Act 2016 ' | Fee Amount

Section 21 (6A) (b) / Regulation 4A & 16 v 1000

More Section Total Payable Fee Amount : 1000 Save and Next




40. Companies Act/IBC Code — Application Filing (Link with Main Case)

=
B SO0~ .
v 3 User can proceed with
Main case details are not present in the system but (HANE FRSSIERD. | BT fllmg even if main case

details are not present in

i the system

vou can procced with the filing. Please ensure that

— n |
| Yyou are entering the correct Main case number
Check Your Details -:
€, | BASIC DETAILS

Reference No | 2 Case Type: CP i ‘
NCLT Locati | Eill Details Case No: 102 x
v
Case_Type ol Case Year: 2019 — a
Case Type/N:

Section of Cc

After entering main case

Review main case information if
details and required

available, if not user can check the

case details entered and click Ok to

continue or Cancel to reenter main
case details

section user can proceed
by clicking Save and Next

Reference ™No : -

MNCLT Location™

New Delhi w  Jurisdiction/Location of Registered Office of Union territory of Delhi -
Respondent™
Main Case WNo : CP/102/MND/2019
e e Ak m s Company Application -
Section of Companies Act 2013* Sec. 50 — Fee Amount 1000
Total Maximum Pavable Amount : 1 onon

Sawve And Next




41. Companies Act/IBC Code — Application Filing (Add Petitioner)

Click Next after
User can enter multiple ; Select the role in the main case, adding all
petitioners in the list by basis the role user can select the petitioners to
filling and submitting the name in main case if metadata proceed to next

form again and again exists and all fields shown will be screen
wasic Details .
auto filled

Add Petitio”

Reference No : - 0710102029662020

Select Mode ® Company O Others " .
Enter correct email id

A 16-digit reference Select Role in Main Case* Petitioner v and mobile number of
number is generated

petitioner for receiving

for tracking the Company Name* Company Name CIN CIN Updates from NCLT
appeal/petition until Ailibines of Compsay s Nationality of Authorized Person
submission
State Selsct State v Cityr‘District v
Pin-code Pin-cod

Authorized Person/Director of Company E-mail Id of Authorized Perzon/Company*

Authorized E-mail Id

\Mobile Number of Authorized Perzon/Company*

Reset

Click on Submit

to submit details
of a petitioner

Click to view list

of petitioners
added 1 Goegle Cyber ity Hayasa  GURGAON 243077 wcesa == m




42. Companies Act/IBC Code — Application Filing (Add Respondent)

User can enter multiple

respondents in the list by
filling and submitting the
form again and again

Click to view list

of respondents
added

Click Next after
User can select NA adding all
in case there is no respondents to
respondent in T proceed to next
appeal/ petition | HOVE | CHANGEPASSWORD | EDITPROFLE ' screen

Add Petitioner Add Respondent atatrv Upload Document

Add Respondent

Reference No : - 0404113002622020 an o
nter correct email id ano

Select Mode ® Company O Other: O NA Se | m@ m@ﬁ@m bé r of
Company Name* Company Name cIy CIy freistered fificeceiving
upddteesfrond&dLT. Mobile

number is not compulsory
Nationality of Authorized Perzon * Indian v  State * fl e | d

Authorized Perzon/Director of Company * Authorized Person Addrez: Of Company * Address

Pin-cog

City/District *

Select City/District v

Pan Number Authorized Person/Company

E-mail Id Authorized Perzon/Company*

Click on Submit
to submit details

of a respondent

1 ITVC Software  Cybercity  Harvana  GURGAON 436708 Dpwe.com




43. Companies Act/IBC Code — Application Filing (Add Representative)

Click Next after
adding all
representatives to
proceed to next
screen

In case a representative like
advocate, CA, CS or other such
representative is filing on behalf of
their client from their login, their
name will already be available in

the list

Reference No : - 0404113002622020

Select Petitioner * Select Petitioner Select Representative

+ADVOCATE'S LIST

Only those

representatives

. . . which are registered
clideum e ke : in efiling portal will

representatives Test Adv be available in the
added dropdown




44. Companies Act/IBC Code — Application Filing (Upload Document)

he user needs to upload
pdf format of documents

Click Next after

adding all documents

like appeal, affidavit, AL to proceed to next
annexure, proof of service, - s e screen

etC HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPOR

SR S Hpoac Deewnent

Reference No : - 0404113002622020

Payment

Document Filed By* Document Filed By ~ Document Type*® Document Type ~
Select file® Choose File | No file chosen Number of pages™ No Of Pages

== UPLOADED DOCUMENT'S LIST

User can add as many
documents as required

Petitioner 1 Petition MPR 1.pdf View by selectin g the

" ecardrveand
ttention ! (Mandatory Points) 5
local drive and

submitting one by one

Petitioner

Proof-of-Service MPR 2.pdf View

Click to view list of
documents

[ary

. Omly pdf file(s) can be uploaded.

UploadEd 2. File for uploading should be scanned in grey scale with 300 DPL
3. Mo of pages in each uploaded file should not be greater than 300 pages.
4. Split scanned file(s) in different volumes for uploading if single file size is greater than
i iy The user needs to keep the
5. Physical file submitted and online file submitted should be identical in volumes and ment|0ned pOI nts n

number of pages.

consideration while
uploading the documents

Close




45. Companies Act/IBC Code — Application Filing (Checklist)

The user needs to ensure that
all the points mentioned in the

of while uploading documents : et

checklist have been taken care ‘ 5

HOME CHANGE PASSWORD EDIT PROFILE INCIDE]

NT REPOF LOGOUT

e i s e R ——— i

Reference No : - 0404113002622020 Date & Time : - Wed Jun 03 12:48:42 IST 2020

TWhether the petiton/application/appeal falls under the territorial jurisdiction of Naw Dalhi'--——-Bench of NCLT?

(5]

Whether petition/application/appeal reply and all enclosures are legible and in Englizh lansuaze?

about four centimeter width on top and with 2 right margin of 2.5cm left margin of Sem and duly past d. md d and stitched tozether in
paper book form?

4 Whether the relevant provisions of the Companies Act 2013/ NCLT rules. 2016 have been clearly mentioned in the petition/aplication/appeal?
5 Whether Petitionsr/aplication 'appellant 1s entitled to and have the requizite quzlification to file the petition =.=. Under section 241 and 242 of Yes ~ N
the Companies Act. 2013 m accordance with saction 244 of the Act & attached documentry proof of entitlement?
) TWheather the petitionar/application appzal reply has been signad at the foot of esach paze by all the petit 11 ppeall d Yes ~ =
and their name (z) has al:o been mentioned? S
21 Whether proof of sarvice of the petition/application/appeal raply on the concernad registrar of companies and rezional director, Ministry of Yes v 2
Corporats Affairs has be filled?
22 Wheather proof of zarvice of the petition application/appeal reply on all the respondents as well 2= caveat or (8) | if any has been filad? Yes v “
Whether brief o = v
Yes ¥
Click Submit after
providing details to Yo v||[~
proceed to next

screen

\
3 TWheather patition/application/'appeal reply has been printed in double spacings on one side of standard patition paper with an inner margin of o - U Se r ca n Se I ECt Ye SI O

and N/A against the

e ~||[+ checklist statement and
provide their remarks for

the same



46. Companies Act/IBC Code — Application Filing (Final Preview)

The user can view all the details

filled till now and go back to : AL S5O o
edit any details if required A

HOME CHANGE PASSWORD INCIDENT REPORT LOGOUT

EDIT PROFILE

e wretails Add Petitioner Add Representative Upload Document Final Preview

Reference No : - 0404113002622020 Date & Time : - Sun Jun 07 11:51:43 IST 2020

PREVIEW AND CONFIRM FOR FINAIL SUBMISSION

Basic Details
NCLT Location Chandigarh Casze Type/Nature Comypany Application
Caze Title Google V. ITVC Software Subject Matter Test
Remarks

Sections

1 Sec 252 (1) 1000

+ PETITIONER'S LIST

(5o | et mame | PANNumber | Pttt | St | Dot | P | hobiermber | Emara

ve.co

1 Goozle Cyber city Haryana GURGAON 240077 98

+ RESPONDENT'S LIST

[ sme | moomtitome | mammei | mettiie | e | e | rees | amremie | mean |

wec.co

| N

1 ITVC Software Cyber city Haryana GURGAON 456708

+ UPLOADED DOCUMENT'S LIST

5. . EE—— T —— R ——
1 MEZR

FPetitionar Proof-of Sarvice

i pene : Click Next after
_ checking details to
proceed to next
p— e screen

Googla

Goosls

5]

W

+ ADWVOCATE'S LIST

n
;

("

W

+ SUBMITIED CHECEK LIST

= | _E=



47. Companies Act/IBC Code — Application Filing (Payment)

ne (Bharatkosh porta
offline (DD details) as per
instructions by NCLT

authorities

ol

T wEs wrem it s

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REPORT | LOGOUT

Add Petitioner Add Respondent Add IRP Add Representative Upload Docoment Check List
I Y

Your Payable Amount is : 23000 Rupees

Your Remaining Amount to be paid : 25000 Rupees

®Online (Pay Fees through Net Banking/Credit Card/Debit Card)
Select pavment Mode COffline (Pay Fees through DD)

O Bharatkosh Offline

S
A
SO —

Select either
Online or Offline

mode of payment




48. Companies Act/IBC Code — Application Filing (Online Payment - 1/3)

The user when selects Online

Payment will be directed to
Bharatkosh portal

Controller General of Accounts
Dept. of Expenditure, Ministry of Finance

Receipt Portal

Government of India

—t < 7./‘;* S
P s ST |, - S
e S S
’ - ,

Non-Tax Receipt Portal

Pay

Paymenit Mode

| Depositor Details

Name =

Lalit NCLT Payment

Address 1 :

Thatipur

Address 2 =

Thatipur

City = Swealior District = Madhy= Pradesh
State = Madhy=a Pradesh Country = =1
Pincode/ZipCode = <420000 Email = io@gmail.com

™Mobile No (91) =

Aadhar Number

Pan Number

Tan Number

Tin Number

Purpose Details

Sr.

Purpose &

Payment Period/

Amount (In

N Ministry PAO Name DDO Name Payment Type Freguency INR)
~ " . : - silling
1 PSS s S S Dol oot e eaaay b unsl ey Eens company ©ne Time STa0s00
INR fi e thousand Total : SO00.00
_ ) ” Click on
Click on “Cancel " oy
Confirm” button
S button to go back

to the last page

to navigate to the
next page

)|



49. Companies Act/IBC Code — Application Filing (Online Payment - 2/3)

W Non-Tax Receipt Portal Controller General of Accounts
@ Government of India Dept.
— 7“:' -

of Expenditure, Ministry of Finance
- : < = T — — 5 -
- - - = - - ‘-—-'———.
- S = i - _—
N \%‘ \ = - 1 \/

=" Select your bank %

FPayment Gatewavy

Confirrm Info - Pay and mOde Of

The payment c=arn be made by = cepositor using =21l Indiarm Credizc Cards or Debit Cards 2and =lsc wia the Internet BEanking of barnks chrough the Payr —

— P sBrcray

- ET=rTTs SNE> = O indian Bank
C PR -  ed = QEFD s mmy

e =2y s =wvailable

MNet banking

Debit card | Tredit cardg l

_Charges aspplic=able =: S0.00
e tro

- isa _ s

Enter the
characters as
shown above

el >

9 ! NmT“ng

Ercer the Letters shown =2bowves -

1
|
i
AFfrer you click on "Pay” button. yvou

will be redirectec tTo = sS=ecure gatewa=vy. After cormpleting the payrment you will be redirected bacic
I MNort=: Please Wait =and do not Pre= = Eefre=h butron of your browser while your sransaction is being pro
Check the box to Click on “Pav”
o back-—refund policy of NTRP (Nom tas>x IC On ay
e et agree to the Terms ‘

Frasmd wwill be processed offline by
= thhe payment thhrosgh NTRP.
Frinimtey 7 D el and Conditions

button for
by the payment gatevway / banic o .
making the
related to payment

payment |

nuine refund=s/Scharge
F Tthe concermned

Eree to the Terrms and Conditions.




50. Companies Act/IBC Code — Application Filing (Online Payment - 3/3)

— e
s Y(o.

:jié W '; National Company Law Tribunal

=
>

&

-

——— Your Payment has been Successful

Payee Name : Company Testing 1

Click on button

© ::T,]I;eraecp;;]: of ase Title : Company Testing 1 Vs. Company Testing 2

Ncit Transaction Id : 07010100023032018

Case Type : Company Application

Bank Transaction Id : 2510180000564
Transaction Date and Time : 25-10-2018 00:10:00
Amount: 5000 Rs. Only

Click on

button to
download
receipt



51. Companies Act/IBC Code — Application Filing (Offline Payment — 1/2)

Provide the demand draft
details in the form shown. If

NATIONA‘[NCOMPANY LA UNAL required’ user can enter
SRkl details of multiple drafts as
| HOME | CHA well but values need to be
. N , entered one draft at a time
Basic Details Add Petitioner Add Respondent Add Representative Upload Document
%
Your Payable Amount is : 1000 Rupees Your Remaining Amount to be paid : 0 Rupees
Online (Pay Fees through Net Banking/Credit Card/Debit Card)
Select payment Mode
@® Offline (Pay Fees through DD)
\ /
S
Demand Draft No.* Demand Draft No. Amount Rs.* Amount Rs.
Issue Date® dd-mm-yyyy Bank Name* Bank Name
Branch Name® Branch Name State* Select State v
District™ Select District v Pin-code Pin-Code

\

District Pin Code

Click on “Proceed to
receipt” after adding
DD details to generate

123000




52. Companies Act/IBC Code — Application Filing (Offline Payment — 2/2)

,
NATIONAL COMPANY LA UNAL @
h-ntsm
W TS WEH W m MR
‘ HOME CHANGE PASSWORD j EDIT PROFILE INCIDENT REPORT LOGOUT ‘

“%‘ . National Company Law Tribunal

&

& @ 5‘ ' Your Payment is Successful
Case Title - Google Vs. ITVC Software
Case Type . Company Application
Payee Name . Google
Transaction Id - 0406020079532020
Transaction Date . 08-06-2020
Filing No - 0404116/ 00351/ 2020

Click on button
to take a print of
the receipt

S.No.  Demand Draft No. AmountRs.  BankName = BranchName  State District Pin Code

1 123000 1000 ABC ABC Delhi [ EAST

Click on button to
download receipt




Additional Document Upload —
Petitioner/Respondent



53. Petitioner Corner — Additional Document Filing

NATIONAL COMPANY LA UNAL
A ki) 2

The user can file additional
documents under ongoing

HOME CHANGE §

& Welcome: pksingh

156
Draft Cases »

@ Petitioner Corner

R Click on documents

Filing & documents
Filing via Security
Code to upload
additional
document

IBC Code 2016 &
Caveat Filing B
Documents Filing

Documents Filing Via Security
Code

Resend Secwurity Code

The user can upload
documents through
“Documents Filing” option if
user has received a security
code else user can use
“Document Filing Via Security
Code” option also

Re-filing

® Respondent Corner

® My Account

O Logout

1]

Payment (Online) >

Wise Case Details

e Case Details

78

Payment (Offline) >

cases for Companies Act or
IBC Code

84
E-Filed Cases >

IA-Filea -

Case Type Wise Case Details
Company Petition IB, 35 -
+~ Company Application, 3

|~ Interlocutory Application{IBC), 1
~— Transfer Application, 1

_ ) ~—— Transfer Petition, 2
CA[A) Merger & Amalgamation, 14 —

Company Application, 1 —
Company Appeal, 1 -

@ Transfer Application
. Company Application

- Company Petition, 26
@ Interlocutory Application{IBC)
. Company Petition IB
@ Company Application
@ Company Petition

" CA(A) Merger & Amalgamation

@ Company Appeal
@ Transfer Petition

50

Sections Wise Case Details



54. Respondent Corner — Additional Document Filing

Q@P“")'
@™ NATIONAL COMPANY LA UNAL ) | [

T s s ot s

HOME CHAMNGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

& Welcome: pksingh Last Login: 10-03-2023 10:24:28

@ Petitioner Corner 156 0 78 84 6 5
Draft Cases > Payment (Online) > Payment (Offline) > E-Filed Cases » 1A-Filed » Filed For Advocate

® Respondent Corner

> Company Act 2012 | Act Wise Case Details Case Type Wise Case Details
Campany Petition 1B, 35 -

> IBC Code 2016

» |Reply/Documents ng

» Resend Security Code

~ Company Application, 3
~ Interlocutory Application(IBC), 1
Transfer Application, 1

~— Transfer Petition, 2

IBC Code

CA{A] Merger & Amalgamation, 14
Company Application, 1 —

Company Appeal, 1 - - Company Petition, 26
Companies Act _ @ Transfer Application @ Interlocutory Application(IBC)

@ Company Application @ Company Petition IB

» Re-filing

@ CA(A) Merger & Amalgamation @ Company Application
A t o !
Loz 20 30 40 50 @ Company Appeal @ Company Petition
The user can upload @ Transfer Petition
B documents throughh
“Reply/Document filing
"option.
Wise Case Details Sections Wise Case Details
PRIVATE LIMITED, 21 - Sec252(3),1 - [ Sec.230-132,5ec234,14

~ INDIVISUAL, 2 : | T4
/ : Sec252 (1), 4 - ~ 5ecd7(1),2
s, AT - BANK.3 rrtinm nimdar anu athar nradeiane |Dr‘l BT . !



55. Petitioner- Document Filing

NATIONAL COMPANY LA UNAL @‘6 ' |
T e wrem T

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDEMT REPORT | LOGOUT

Welcome: pksingh - i
Search Case By:*@FlIlng No Wise The user can

search for case
using filing
number

Petitioner Corner

# CHOOSE YOUR CORRESPONDING C

Respondent Corner

Search:

My Account

Sr.No |# Filing ! IA Filing Number Date of Filing Case Title Select

Logout

1 2709138008522020 24 Feb 2020 CABZ0O MOBILE PVT LTD Vs. REGISTRAR OF COMPANIES Click To Upload

2 2709138008502020 24 Feb 2020 RAJMATA ENGINEERING PVT LTD Vs. WINDALS AUTO P\Q
Click to upload

3 2709138008082020 20 Feb 2020 CRAFTS MAN EVENTS PVT LTD AND OTHERS Vs, documents by

Click To Upload

Click To Upload

filing number

4 2709138008022020 20 Feb 2020 KALINDI GREEN VENTURES Vs. DK INFRASTRUCTTS Click To Upload

5 2709138006472020 11 Feb 2020 SANJAY KISHORE Vs. ROLTA DEFENCE TECHNOLOGY SYSTEMS PVT LTD Click To Upload

Showing 1 to 5 of 29 entries Previous - 2 3 4 5 6 Next



56. Petitioner — Documents Filing (By Filing Number)

e e s

HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENT REPORT | LOGOUT

Welcome: pksingh = CONFIRM ALL DETAILS AND PROCEED

Document Uploaded successfully

Petitioner Corner
Document Filed By* Petitioner IA Filing / Filing Number* 2709138008522020

Respondent Corner Name* CABZO MOBILE PVT LTD  Mobile Number* / Email* iil.com

= UPLOAD SECTION

Document Type* Select Document Type v Selzctfile* Choose File | No file chosen

Select document type
like, Affidavit,
Vakalatnama, Reply,
Evidence, etc. as per

My Account

Logout

Upload
Click to upload files.

User can upload
# Submit Documents List  (*Multiple documents + multiple files one by

Click to choose file
from the system

. one
requirement
S.No. Miscellaneous Number. Party Name. Document Type Original File Name View Document Action
1 2709138008522020/8 CABZO MOBILE PVT LTD Vakaltnama NCLT.pdf View Delete

Click to submit the

uploaded
documents




57. Petitioner — Documents Filing (By Filing Number)

’
= P )

e ey v o) v

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENTREPORT | LOGOUT

Welcome: pksingh

You have uploaded below Document Successfully
Petitioner Corner

Respondent Corner IA Filing / Filing No : 2709138008522020
Filing Date : 09-06-2020
My Account
S.No. Filing Number Miscelleneous No Party Name File Name
e 1 2709138008522020 2709138008522020/8 CABZO MOBILE PVT LTD = NCLT.pdf
Receipt Print

The document
upload receipt is

generated with Misc
No generated for
document uploaded




58. Petitioner — Documents Filing Via Security Code

Respondent- Reply/Documents Filing In case user has received filing No.

and security code in the email , the

Welcome: pksingh

Petitioner Corner

Respondent Corner

My Account

Logout

user can use the same to file the
document or add representatives
details

Enter the Security

NATIONAL COMPANY LA UNAL Code & Filing no.
RISy and click on

search

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDEMT REPORT | LOGOUT

=+ UPLOAD DOCUMENTS SECTION

Enter Security Code* | IACADE0534833DEA4EIS3F25EFCA | Enter Filing Number* 0710102105522019

== CHOOSE YOUR CORRESPONDING DETAILS
T B T B R N

Mo data available




59. Petitioner/Respondent Corner — Upload Document (By Security Code)

NATIONAL COMPANY LA UNAL @‘& @ |
v v wrEm o s Pt T vt

HOME CHAMNGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

Welcome: pksingh

4 UPLOAD DOCUMENTS SECTION :
Verify the

entered details
Enter Security Code* Enter Security and ”ADD I Enter Filing Number

Petitioner Corner

Respondent Corner

Advocate”

My Account =+ CHOOSE YOUR CORRESPONDING DETAY

Upload Document Add Advocate Filing Number Respondent Name mm

click to upload Add Advocate 0710102105522019 DIGITAL ENTERPRISE 8377862837 krajkd6@gmail.com

Logout

Click to “Click
to upload” to

upload the
documents.




65. Petitioner/Respondent Corner— Document Upload/Add Advocate (Add Advocate)

i @3 NATIONAL COMPANY LAW TRIBUNAL @fé { Yeree
Q@ 5/,‘ m v o res @

HOME = CHANGE PASSWORD  EDITPROFILE = INCIDENT REPORT = LOGOUT

: == CONFIRM ALL DETAILS AND PROCEED
Welcome: pksingh

Document Filed By* Respondent Filing Number* 0710102061532020

Petitioner Corner
M/s CYGNUS
Name* HEALTHSTREET Mobile Number* Email*

Respondent Corner
HOSPITALS PVT. LTD

My Account

4 Add Advocate Select representative
and click on Submit
button. User can add
multiple representatives

Logout

Select Advoc ate”

# Advocate List

S.No.  Filing Number Party Name Representative Name Bar Council Number
Click to view list of

. 1 7101 13 M/Ss CYGNUS HEALTHSTREET HOSPITALS PVT. LT oheejit DFSF
representatives added 0710102061532020 s CYGNUS LTHSTREET HOSPITALS LTD Abheeji SSDSOFSFD




60. Petitioner/Respondent Corner — Upload Document (By Security Code)

c.FMany >

NATIONAL COMPANY LA UNAL @@ @ |
T s et s T

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REPORT | LOGOUT

Welcome: pksingh

=+ CONFIRM ALL DF™ Select the

document type like -
Document Filed reply , Affidavits , Filing Number* 0710102105522019 .CIICk to Uploéd
Name® Annexure , Evidence Mobile Number* 8377862837 files uselr caln files
multiple
+ UPLOAD SECTi. + Vakaltnama documenr'zs one
by one.

[P Fic] sample pot

Petitioner Corner

Respondent Corner

My Account

Logout Document Type*

« | Select file®

t Document Type
Selev. Document Type

Reply I

Affidavits

Annexure Click to

Evidence h fil
= Submit Documents List  (**Multiple docume [RETEIMENE choose Tile

Proof-of-Service from the
Any-Other-Document

S.No. Miscellaneous Number. Party Name. Document Type Original File Name View Documen system




61. Petitioner/Respondent Corner — Upload Document (By Security Code)

NATIONAL COMPANY LA UNAL & |I ' |
7w T ot i Pl e Enpoer

HOME CHAMNGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

Welcome: pksingh

== CONFIRM ALL DETAILS AND PROCEED

Document Uploaded successfully
Petitioner Corner

Document Filed By* Respondent Filing Number* 0710102105522019
R dent C
b Name* DIGITAL ENTERPRISE Mobile Number* 8377862837 Email* krajk46@gmail.com
My Account = UPLOAD SECTION

Logout

Document Type* Select Document Type v | Select file* Choose File | Mo file chosen
Gl

== Submit Documents List  (*Multiple documents can be submitted together)

S.No. Miscellaneous Number. Party Name. Document Type Original File Name View Document Action

1 0710102105522019/6 DIGITAL ENTERPRISE Reply sample.pdf View Delete

Click the

“Submit”
button




63. Petitioner/Respondent Corner — Upload Document (By Security Code)

NATIONAL COMPANY LAw TRIBUNAL @ (9%‘,%

HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENT REPORT | LOGOUT

Welcome: pksingh

You have uploaded below Document Successfully
Petitioner Corner

Respondent Corner IA Filing / Filing No : 0710102061532020

Filing Date : 10-06-2020
My Account

S.No. Filing Number Miscelleneous No Party Name File Name
i 1 0710102061532020 0710102061532020/1 M/s CYGNUS HEALTHSTREET HOSPITALS PVT. LTD.  NCLT.pdf




CAVEAT FILING



& Welcome: pksingh

@ Petitioner Corner

> Company Act 2013 !

» IBC Code 2016 & v

- Caveat Filing K |

} New Caveat

> Draft Caveat

» Caveat Re-Filing

* Documents Filing

» Documents Filing Via Security
Code

* Resend Security Code

* Refiling

Caveats can be filed by any
individual before the NCLT to
safeguard the interests of the

parties involved in filings to

NCLT, including challenging

decisions made by the RoC.

183 0

Draft Cases > Payment (Online) >

Act Wise Case Details

Click on Caveat
Filing

Industry Wise Case Details

GHey "

TE I EeaT B AR

Pt T Eetnae?

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REPORT | LOGOUT

183
Payment (Offline) »

120

CP(AA) Merger & Amalgamation, 3 —

Last Login: 01-08-2024 15:57:31

191 6 -
E-Filed Cases » |A-Filed ¥ Filed For Advocate

Case Type Wise Case Details

Company Application, 3 4 - Interlocutory Application(IBC), 10
|

' ~ Interlocutory Application(IBC)(Plan)
Company Petition IB, 52 —_

— |A(Lig.) Progress Report, 16
 Transfer Petition, 3

Company Petition, 32
CA(A) Merger & Amalgamation, 37
@ 1A (Lig.) Progress Report

@ Transfer Application (IBC)

. Insolvency & Bankruptcy
(Pre-Packaged)

I" Company Appeal, 3
@ Interlocutory

Application(IBC)(Plan) ‘
@ Transfer Application
@ Interlocutory Application(IBC)

® Company Application ] Company Petition IB

Sections Wise Case Details



" The user needs to enter the

caveat related details like
NCLT location, jurisdiction, HOME | CHANGE PASSWORD

7

TE HEH e # AR

EDIT FROFILE | INCIDENT REFORT | LOGOUT

number

caveator name and mobile
Caveat Details Upload Document

Reference No : -
NCLT Location* - Select NCLT Location v Jurisdiction/Location of - Select jurisdiction— v
Respondent*
Order Reference Number Order Reference Number Authority Who Passed the Authority Who Passed the C Case Number of Order
Order *
- J x= - | 3 [ *
Date of Order Date of Otder I:I Caveator Name Caveator Name Caveator Mobile Number
. B i in- *
Caveator Email Cavetor Email Address of Service on the Address of Caveator Pin-code
Caveator®
; iy E * e Mhictpi ot *
Natiomality Select Nationality v State pelect State v (City/District
E:[Tecbed Appellant (s) Expected Appellan S_e le Ct. Appellant Mobile Appellant (s) Email
Petioner (s) Nationality
Address of Expected Appellant (s) and State

Case Number of Order

Cavetor Mobile

Pin-code

Select City/ District v

Appellant Email

+ Add More Appellant



Enter correct

Representative CAVEAT BASIC DETAIL 2/2

name for caveator,
mobile number&
email id

Representative Name for Represettve Nam Representative Mobile Reprserative Mokl Num Representative Email* Reptesenatve B

Caveator* Number*

Address orServie onthe Representtive Representative Address + Add More Representative
Amount For Filing Caveat* 0 Save And Next

Click on SAVE And
Next to proceed

Amount will

be auto
filled




e il Posser s Empower
g TF FE9 W #l AR L’

‘ HOME | CHAMGE PASSWORD | EDIT PROFILE | INCIDENT REFORT | LOGOUT |

Caveat Details Upload Document

Click to choose
file from the

- X
Upload Copy of Order Choose File | sample pdf system. Choose File | sample.pdf

Prayer: Let no orders be passed in the appeal expected to be filed or in any Petition or Interlocutory application that may be preferred by the expected =

Reference No : - 0902109003522024

*(Only PDF file Can be uploaded)

el lant/ Petitioner/ Applicant service of notice on the
caveator. The caveator undertakes to accept service of appeal or petitioner or application and appear before this Tribunal on the date and time at which the appeal’ petition/ application 1s moved by expected

Dated At 06-08-2024 Click to Agree

Click on
both the
Verified at New Delhi dated: 06-08-2024 Click to Agree check box.

Upload Document

Verification: The caveator above named state and verify that the contents of this caveat lodged are true and correct.

Click to

+ UPLOADED DOCUMENT Upload
document
Document Filed By Document Type Document Name No. of Pages View Document Action

Click to view

list of
document



NATIONAL COMPANY LA UNAL = .
S Wa'ﬂ"' e Ll Provide the demand draft

details in the form shown. If

required ,user can enter
N . - 7101020289020 details of multiple drafts as
well but values need to be

any of the three

paym ent Pavable Amount is : 1000 Rupees Your Remaining Amount to be paid : [S nte red one d ra ft at d tl me.
o pth ns, O n I Ine, O Ouline (Pay Fees through Net Banking/Credit Card/Debit Card)
DD and t payment Mode @ Offline (Pay Fees through DD)
Bharatkosh O Bharatkosh Offline
. J
Offline. .
and Draft No.* Demand Draft No. Amount Rs.* Amount Rs.
Issue Date™ dd-mm-yyyy Bank Name* Bank Name
Branch Name* Branch Name State* Select State hd
District® Select District v Pin-code Pin-Code
Save & Continue

DD No/Bharatkosh Txn ID - Bank Name Branch Name




Reference No : - 0710102028902024

Your Payable Amount is : 1000 Rupees Your Remaining Amount to be paid : 0 Rupees
O Ouline (Pay Fees through Net Banking/Credit Card/Debit Card)
Select payment Mode ® offline (Pay Fees through DD)
O Bharatkosh Offline
Demand Draft No.* Demand Draft No. Amount Rs.* Amount Rs.
Issue Date* dd-mm-yyyy Bank Name* Bank Name
Branch Name* Branch Name State*® Select State v
District* Select District v Pin-code Pin-Code

DD No/Bharatkosh Txn ID : » Click “Proceed to
receipt” after

§74360 adding DD details to

generate receipt.

Proceed To Receipt



NATIONAL COMPANY LA UNAL 3%
TR R

‘ HOME ‘ CHANGE PASSWORD | EDIT PROFILE ’ INCIDENT REPORT ‘ LOGOUT ‘

Caveat Title . ff

Case Tvpe - Caveat

Payee Name . ff

Transaction Id - 1001500104472024
Transaction Date - 12-08-2024

Filing No - 0710102/01738/2024

DD No./Bharatkosh Txn ID AmomntRs. = BankName  BranchName  State District Pin Code

111111

omplete only when actual demand draft 1s submitted at

Click on the i ™ Click on the button
button to take to download the
the print. receipt.

epted as complete only after confirmation from




NATIONAL COMPANY LA 09&“‘%%
W TE FI S # ain

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REFORT | LOGOUT

& Welcome: pksingh Last Login: 12-08-2024 11:35:05

185 0 188 196 6 -
Draft Cases » Payment (Online) » Payment (Offline) » E-Filed Cases ? IA-Filed » Filed For Advocate

@ Petitioner Corner

» Company Act 2013 |

> IBC Code 2016 |&

Act Wise Case Details Case Type Wise Case Details

» Company Application, 3 - - Interlocutory Application(IBC), 9
> Caveat Filing [B |~ Interlocutory Application{IBC)(Plan)
Company Petition 1B, 56 . 4

> New Caveat CIICk on _— |A({Lig.) Progress Report, 17

— Transfer Petition, 3
s Draft Caveat Draft CP{AA) Merger & Amalgamation, 3 —

) ; - Company Petition, 32
caveat CA(A) Merger & Amalgamation, 37 -/ " Interlocutory Application, 3

> Caveat Re-Filing > @ A (Lig.) Progress Report H
t .. .
ompanies Ac @ Interlocutory Application(IBC)(Lig.)

> Documents Filing @ Interlocutory Application(IBC)(Plan)

0 20 40 60 80 120 @ Transfer Application (IBC)
> Documents Filing Via Security @ Insolvency & Bankruptcy (Pre-Packaged)
Code
> Resend Security Code
> Refiling Industry Wise Case Details Sections Wise Case Details

https://e-commecourt.gov.in/NCLTOnline2/caveatDraft.drt




NATIONAL COMPANY LA BUNAL @‘é 0%‘—%

g

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REPORT | LOGOUT

Welcome: pksingh

% CHOOSE YOUR CORRESPONDING CASES

Petitioner Corner

S. No. Reference No. caveator_name caveator_mobile caveator_email Order By Order Reference Number Action

e 1 0902109003522024 s 4333333333 abc@abc.in dsds

My Account 2 0710102074182020  HHHH 1000000000 HHH@abb.com HHH 111 m

posraload e-Sign Toul 3 0811101003422020 1234 7546241215 a@a.com aba m
- 0710102058082020  Satish 9654306446 skupadhyay1984@gmail.com  ordert

Logout

Click on Edit and
make the

necessary changes
and payment to
file a caveat.




Re-Filing in case of defects raised
by NCLT



68. Petitioner/Respondent Corner — Re-filing

In case any submitted
application/petition/ document is

marked as defective by NCLT staff,
the same will be visible under Re-
HOME | CHANGE PAY filing option. User will receive

defects information via email
Draft Cases > 0 Payment (Online) > 26 Payment (Offline) >

= Welcome: vicki

E-Filed Cases >

@® Petitioner Corner

> Company Act 2013 & Act Wise Case Details Case Type Wise Case Details

CA[A) Merger & Amalgamation, 3

Company Application, 3.~ ‘ CP{AA) Merger & Amalgamation,

IBC Code 2016 &

Company Appeal, 3
IBC Act
Document Upload 7

Review Application, 2

Company Petition B, 3

Rehabilitation petition, 2 -

Upload Via Security Code/Add

Advocate Company Petition, 11
Company Petition . Company Petition |IB
@ CP(AA) Merger & Amalgamation

Associate case

@ CA(A) Merger & Amalgamation
10

15 20 25 30

@ Company Application

@ Company Appeal
® Respondent Corner

@® My Account Click on Re-filing from
Petitioner or Respondent
O® Logout Corner

Sections Wise Case Details



69. Petitioner/Respondent Corner — Re-filing

User will view the list of

NATIONAL COMPANY LA BUNAL : filings rejected by NCLT
AU R ] : : scrutiny staff and

HOME | CHANGE PASSWORD | EDIT PROFILE reverted for re-filing
Welcome: vicki
# CHOOSE YOUR CORRESPONDING CASES FOR REFILING
Petitioner Corner
Respondent Corner Sr.No |* Filing Number Date of Filing Case Title Select

1 0902109000072020 May 26, 2020 M/s Test A Comp Vs. M/s Test B Comp

My Account click to edit

2 0902109000242020 Jun 4, 2020 M/s Allh Demo Vs. M/s Allh Res

Logout click to edit

3 0902109000092020 May 26, 2020 M/s ABC Company Vs. M/s Respondg

click to edit

. . User can click on edit to
Showing 1 to 3 of 3 entries = e —— . Nest
change existing details in

the filing done




70. Petitioner/Respondent Corner — Re-filing

Only the tabs marked as

User can navigate to defective by NCLT staff

will be visible for
HOME = CHANGE PASSWORD | EDIT PROFIL information update

other tabs by click on the
tab name

BASIC DETAILS Click On Next Button in Preview tab for Final Submission
Reference No : - 0902109000952020
NCLT Location* Aliahabad  Jurisdiction/Location of Registered Office of State of Uttar Pradesh i,

Respondent*®
Case Tvpe/Nature® Company Petition o AreYou Qualified in MSME Sector” NO G
Case Title M/s Test A Comp Vs. M/s Test B Comp ; Subject matter* Test Subject Matter ;
Amount Claimed 0 Remarks >
v
Section of Companies Act 2013* Sec 252 (3) o [FeeAmount 1000
IRustey INFRASTRUCTURE v
Total Maximum Payable Amount : 1000

User can edit values in

fields as asked and click
on Update to save data




My Account Details



71. Petitioner/Respondent Corner — My Account

NATIONAL COMPANY LAW TRIBUNAL 2

HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENT REPORT | LOGOUT

2 Welcome: vicki
20 Draft Cases > 0 Payment (Online) > 26 Payment (Offline) > 26 E-Filed Cases > 0 1A-Filed >

@® Petitioner Corner

Case Type Wise Case Details

CA[A) Merger & Amalgamation, 3
' CP(AA) Merger & Amalgamation,

® Respondent Corner . . .
Click to view list of

draft and filed cases
® My Account Company Appeal, 3

Company Application, 3
Company Petition IB, 3

Review Application,2 —

> My Cases B z
Rehabilitation petition, 2 -

Click to view

Company Petition, 11
documents uploaded A

@ Company Petition 1B

=
X under filed cases @ CP(AA) Merger & Amalgamation
Submitted Documents . - :
@ CA(A) Merger & Amalgamation
- ' 30 Ak

Click to view details of @ Company Appeal
O Logout

> &
> W
online and offline

transactions

Industry Wise Case Details Sections Wise Case Details



1

2

10

0902109001222020

0902109001212020

0902109001202020

0811101001992020

0710102059632020

0710102059622020

3214117000262020

3214117000252020

3214117000242020

2401105000162020

Company Petition
Company Application
Company Petition
Company Petition
Company Petition IB
Company Petition IB
Company Petition
Company Application
Company Petition

Company Petition

M/'s DMSDG

M/s Allh Demo

M’s Test 123

Test Company 1

M/s Name Demo

M's Demo Kochi Ltd

M’s GGH

« <2 3|14 /(5 Y »

Respondent Name

M’s Allh Res
JIK
M's Test234

M/s Test Company 2

M's Demo Res

e o s ot aiy

Prower To Engower

PENDING

PENDING

COMPLETED

PENDING

PENDING

PENDING

PENDING

PENDING

COMPLETED

PENDING

Click to edit
cases in draft

Filing Completed 0000000004
Draft (7

Filing Completed  09021090002420%
Filing Completed 0000000036
Draft 4

Draft 4

Filing Completed 0000000034
Draft 4

Filing Completed |  3214117000082020
Filing Completed 0000000031

Click to view
details of e-
filed case




73. Petitioner/Respondent Corner — My Account (Submitted Documents)

, I
@ y Y Putelinde

T wes wewr ) aie

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENTREPORT | LOGOUT

Welcome: vicki

Enter your Filing Number: | Search ’

Petitioner Corner

Choose Your Corresponding Details For Document View Status

Respondent Corner SEAIEl:
Select |* Filing No Case Title Case Type Payment Status

My Account
O 2401105000042020 SSS Vs. FASSS Company Petition IB COMPLETED

LOMON O 2401105000032020 Jsjaiaja Company Petition COMPLETED
] 2401105000052020 SIMU Vs. NASHB CA(A) Merger & Amalgamation COMPLETED
0902109000232020 M/s Demo Ltd Vs. M/s Demo Res Ltd Company Appeal COMPLETED
O 3305118000052020 MMMMM Vs. JJJJJJ Company Appeal COMPLETED

Silizss Ehpelocjjzjo Showing 1 to 5 of 29 entries — n 5| g ]als] el ne

documents

Click on the

button to
proceed




74. Petitioner/Respondent Corner — My Account (Submitted Documents)

Welcome: vicki

Petitioner Corner

Respondent Corner

My Account

Logout

NATIONAL COMPANY LAW TRIBUNAL @ @owwgg

e wey v o) oty

HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENTREPORT | LOGOUT

Enter your Filing Number: |0902109000232020 | search |

Uploaded Document List

Filing No : NA Cause Title - KREATE ENERGY PVT. LTD VS M/S MEENAKSHI FERRO INGOTS PVT. LTD
Party Name  |* Party Type Serial No Misc No Filed date Doc Type File Name View
M/s Demo Ltd Petitioner 1 0902109000232020 29-05-2020 Petition Appeal.pdf n

M/s Demo Ltd Petitioner 1 0902109000232020 29-05-2020 Proof-of-Service Proof of Sepd

Previous n Next

Showing 1 to 2 of 2 entries
Click to view the

uploaded

document

Click to

navigate to
previous screen




75. Petitioner/Respondent Corner — My Account (Transaction History)

Welcome: vicki

Petitioner Corner

Respondent Corner

My Account

Logout

HOME

CHANGE PASSWORD

EH

e mey wawr o) oY

EDIT PROFILE

@ Digite! India
Powtr Yo Ervgower

INCIDENT REPORT | LOGOUT

Transaction History

sr
No |:

Filing No

0902109000242020

3214117000082020

2401105000092020

3305118000082020

2401105000082020

NCLT Txn Id

0204020079452020

1415020079332020

0103020079262020

0507020079242020

0103020079192020

Amount

2000 Rs

1000 Rs

2000 Rs

1000 Rs

10000 Rs

Txn Status Payment Mode
SUCCESS Offline
SUCCESS Offline
SUCCESS Offline
SUCCESS Offline
SUCCESS Offline

Search: I

View Receipt

@ View Receipt

@ View Receipt

@ View Receipt

@ View Receipt

@ View Receipt

Showing 1 to 5 of 27 entries

Click to

view the

receipt of
transaction




IRP/RP Account



76. IRP/RP Account

Welcome: test_irp

My Account

% My Cases

% Filing/Document Upload

O Transaction History

O Submitted Documents

Document Upload

Re-filing

v ooy e Ot Al

HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENT REPORT | LOGOUT

12 Draft Cases > 0  Payment (Online) 0  Payment (Offiine) > 0 E-Filed Cases >

The user under IRP/RP/ Liquidator login has following options
available:
My Cases — To view draft and filed applications
Filing/Document Upload — To upload documents, reports
and file applications in assigned cases

Transaction History — To view receipts of payments made
while filing applications

Submitted Documents — The list of documents submitted
under filed applications

Re-filing — Resubmission of document or application filed in
which defect has been raised by NCLT scrutiny staff




e e
e wEs wrem ff wiv
HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REPORT | LOGOUT ]

10

Reference No

0710102059682020

0710102059552020

0710102054962020

0710102033842020

0710102021352020

0710102010132020

0710102153862019

0710102103832019

0710102100082019

0710102100072019

0710102400882016

0710102400882016

0710102400882016

0710102400882016

0710102400882016

0710102400882016

0710102400882016

0710102400882016

0710102400882016

0710102400882016

Interlocutory Application(IBC)

Cross Application

Interlocutory Application(IBC)

Company Application
Company Petition IB
Company Petition IB
Company Petition IB
Company Application
Company Petition IB

Company Petition IB

‘ Petitioner Name ‘ Respondent Name
GHGHG
TESTPETP1

ABS

t
Motorola Realme

test

asssa

Draft

Draft

Draft

Draft

Draft

Draft

Draft

Click to edit

cases in draft



78. IRP/RP Account — Filing/Document Upload

As the user is appointed as

IRP/RP/Liquidator in a case, the case
by itself will be visible under this
section for user. If user is unable to
see the case then they need to
contact NCLT authorities

HOME | CHANGE

& Welcome: test_irp Choose Your Corresponding Details

St Aot Filing No I+ caseNo Pet Name ResName | DateOfFiling | Preview and Upload Filing

View Proceed To Filing
0710102400912016  C.P.(IB)6987/PB/2016  TESTPET2  TESTRES2  01-Jul-201g _ Pr seed To Filing

Showing 1 to 2 of 2 entries

® Logout 0710102400882016  C.P.(IB)/9872/PB/2016 ~ TESTPETP1  TESTPETP2  01-Jul-2018

Click to preview case
details and upload

additional documents
Click to file

where fees is not
required application under

main case




G D

| Home | crance Passworn | EDITPROFILE | INCIDENTREFORT | LOGOUT |

PREVIEW

Basic Details

NCLT Location New Delhi Caze TypeNature Company Petition IB
Casze Title TEST PET P1 VS TEST PET P2 Subject Matter MATTER

Remarks

Sec. 58(3)

+ PETITIONER'S LIST

[ retionername | Antincemier | Pt saie | Sene |

1 TEST PETP1

8505879266 Delhi NEW DELHI 110003 m

Review the case
details and click on
Next to proceed

+ ADVOCATE'S LIST
e
1 TESTFET 2 ABHATVEER SHARMA
+ SUBMITTED CHECE LIST

Next




80. IRP/RP Account — Filing/Document Upload (Document Upload)

9"‘7
@ NATIONAL COMPANY LA W. TRIBLL
\~ / Wwﬁ Ry gt Select document type S

like Resolution P|an, {OME | CHANGE PASSWORD | EDITPROFILE | INCIDENT REFORT | LOGOUT

affidavit, CoC related
documents, etc.

= Welcome: test_irp

Document Uploading Section For

® My Account Filing Number 0710102400882016

s Add selected document for
upload. User can upload
multiple documents by

.. adding them one by one

Add Document

IRP Name

© Logout L

= UPLOAD DOCUMENT

Document Type*

-- Document Type - v  Document Date*

Select file* Choose File | No file chosen
| Add Document
= UPLOAD DOCUMENT'S LIST
S. No. Miscellaneous Number Party Name Document Type Original File Name View Document Action
1 0710102400882016/27 Anusha Any-Other-Document C170708M1902776_Rahul.pdf n Delete

Click to submit the
documents




81. IRP/RP Account — Filing/Document Upload (Document Upload)

? NATIONAL COMPANY LAW TRIBUNAL = @WM
’I | | o0 won e ot e o o Lwams
4 3

HOME | CHANGEPASSWORD | EDITPROFILE | INCIDENTREPORT | LOGOUT

& Welcome: test_irp

You have uploaded below Document Successfully
® My Account

O Logout FilingNo:  0710102400882016
Filing Date : 10-06-2020

S.No. Filing Number Miscelleneous No Party Name File Name

1 0710102400882016 | 0710102400882016/27 || Anusha C170708M1902776_Rahul.pdf

Misc Number will
be generated for
document uploaded




82. IRP/RP Account — Filing/Document Upload (Application Filing)

The user needs to provide
basic details for the case.

NATIONAL COMPANY LA BUNAL Fees will be auto
W ® calculated based on

HOME | CHANGE PASSWORD | EDIT PROFILE section
BASIC DETAILS

Reference No : -null

NCLT Location*® Nevw Delhi . Location of Registered Office of Respondent™

Union territory of Delhi v
CaseType/Nature® Interlocutory Application(IBC) Filing Number 0710102400882016
Section of IBC Act 2016* Sec. 12A . [FeeAmount 1000

Total Payable Amount : 1000

Enter the required
details and click on
Save and Next




83. IRP/RP Account — Filing/Document Upload (Application Filing)

User can enter multiple Select the role in the main case,

petitioners in the list by AW TRIBUNAL basis the role user can select the
name in main case if metadata

filling and submitting the

form again and again exists and all fields shown will be
pazic Detalls Add Petitioner Add Respondent Upload Document Pr. auto ﬂ”ed

Add Petitic

Q@ Back

Reference No : 0710102059692020 Petitioner added succeszfully
Select Mode @® Company O Others
A 1 6'd |g |t refe rence Select Role in Main Caze* Selsct Role Select Party Name
number is generated )
% Company Name* Company Name CIN CIN
for tracking the
a p pea I/petltlo nu ntl | Authorized Perzon/Director of Company Authorized Person/Director of Company Addres: Of Company
submission Nationality of Authorized Person Select Nationality v State Select State
City/District Select City/District v Pin Pincode
Mobile N . i
Pan Number Authorized Perzon/Company Pan Number \hblle, e sl Mobile Number
Perzon/Company™*
E-mail Id Authorized Perzon/Company* Email-Id

Click on Submit

to submit details

of a petitioner

Click to view list
of petitioners
added

I IRP1 Test Addrezs Delln EAST 112020 1000000000 2ab@zmailin

Click Next after
adding all
petitioners to
proceed to next
screen

Enter correct email id
Select Party Na and mobile number of
petitioner for receiving
updates from NCLT




84. IRP/RP Account — Filing/Document Upload (Application Filing)

User can enter multiple
respondents in the list by
filling and submitting the

form again and again
Basic Details Add Responder’

Reference No : - 0710102059692020

Select Mode ® Company O Other: O NA

Select Role in Main Case* Select Role
Company Name*® Cormany Name
Authorized Perzon/Director of Company Anibasag P

Nationality Of Authorized Perzon Indian

City/District Selact City District
Pan Number of Authorized Perzon/Company

Pan Number

E-mail Id of Authorized Perzon/Company* EmailI

+RESPONDENT'S LIST

Click to view list

of respondents
added

in case there is no
respondent in
appeal/ petition

lick Next after
User can select NA adding all

respondents to
proceed to next

| HOME | CHANGEPASSWORD | EDITPROFILE
screen

Add Respondent

nter correct email id and

Selasd bnleationm bér of

rrgistored fificeceiving
upddteesfrond&dLT. Mobile

number is not compulsory
Addresz Of Company vr .
- field.

Select Party Name Select Party N

CIN CINNO

State

Pin-code

Mobile Number Authorized Person/Company

Click on Submit
to submit details

of a respondent




85. IRP/RP Account — Filing/Document Upload (Application Filing)

he user needs to upload
pdf format of documents
like appeal, affidavit,
annexure, proof of service,
etc.

Click Next after

adding all documents
BUNAL
to proceed to next

| HOME | CHANGEPASSWORD | EDITPROFILE | IN screen

Add Petitioner Add Respondent Upload Document

© Back Add Document

Reference No : - 0710102059692020

Document Filed By* -—--- Document Filed By - v | Document Type* -- Document Type -- v
Select file* Choose File | No file chozen Number of pages* No Of Pages

= UPLOADED DOCUMENT'S LIST

User can add as many
documents as required
by selecting the
document from their
local drive and

Click to view list of A bmitti b
CMIoTR 2 R AT AaTtoT R OLTX ‘Ei)
documents submitting one by one

uploaded

Company-Application

- Omly pdf file(s) can be uploaded.

. File for uploading should be scanned in grey scale with 300 DPI.

. Mo of pages in each uploaded file should not e greater than 300 pages.

F N I

The user needs to keep the
mentioned points in
consideration while

uploading the documents

. Split scanned file(s) in different volumes for uploading. if single file size i1s greater than
100 DA

U

- Phwsical file submitted and online file submitted should be identical in volumes and
number of pages.




86. IRP/RP Account — Filing/Document Upload (Application Filing)

T Do

The user can view all the details DRI F
or wen s o

filled till now and go back to e
HOME | CHANGE PASSWORD | EDIT PROFILE ‘ INCIDENT REPORT ! LOGOUT |

edit any details if required

PREVIEW AND CONFIRM FOR FINAL SUBMISSION

Reference No : - 0710102059692020

Interlocutory Application(IBC)

NCLT Location New Dellu Caze Type/Nature
Location of Respondent Union tamritory of Delht Caze Number 0710102400882016
1 Sec, 12A
S. No. Petitioner name PAN Number Petitioner addresz State District Pincode Mobile Number E-mail Id
1 IRP1 Test Addresz Delhi EAST 112020 1000000000 aab@zmail.in
S. No. Rezpondent name PAN Number Respondent address State District Pincode Mobila2s aai
NA NA Click Next after

= checking details to
Uploaded Document's List proceed to next

No. of Pages screen
1

Document Filed By Sub Document Type

IRP/RP Company-Application




The user can make payments

Online (Bharatkosh portal) or
offline (DD details) as per
instructions by NCLT authorities

Your Payable Amount i : 1000 Rupess Your Remaining Amount te be paid : 10600 Rupess
) Onbine | (Pav Fees through Net Banking/Credit Card Debit Card)

Select pavmsent Mode
) Offime | (Pay Fees through DD)

Select either Online

or Offline mode of
payment




88. IRP/RP Account — Filing/Document Upload (Application Filing) (Online Payment - 1/3)

The user when selects Online

Payment will be directed to
Bharatkosh portal

Controller General of Accounts
Dept. of Expenditure, Ministry of Finance

Receipt Portal

Government of India

= : S = < > v e B

,l‘
—r T~ E o
P e S ot W =3 - S S
~ ekl s.-v} . ‘ > N
” — =

Non-Tax Receipt Portal

Pay

Paymenit Mode

| Depositor Details

Name =

Lalit NCLT Payment

Address 1 :

Thatipur

Address 2 =

Thatipur

City = Swealior District = Madhy= Pradesh
State = Madhy=a Pradesh Country = =1
Pincode/ZipCode = <420000 Email = S@gmail.com

™Mobile No (91) =

Aadhar Number

Pan Number

Tan Number

Tin Number

Purpose Details

2;‘_ Ministry PAO Name DDO Name pa'z:,;';f:i?r?pe pay.:::::.::::,c’d/ Amtl,l:rl‘zt)(xn
~ " . : = silling
1 Pe=i-Eniani s S S S X e e aeasay T abenal e Eens company ©One Time Sgagson
INR fi = housand Total : SO00.00
Click on
Q o" ”
Click on “Cancel " oy
Confirm” button
S button to go back

to the last page

to navigate to the
next page

)|



89. IRP/RP Account — Filing/Document Upload (Application Filing)(Online Payment - 2/3)

Non-Tax Receipt Portal Controller General of Accounts
Government of India Dept. of Expenditure,

— S

SN = : e

Ministry of Finance
;. \_——" =
" — al —

\/ ‘

=" Select your bank %

- _—

Confirrm Info - Pay and mOde Of
FPayment Gatewavy
belows

The payment c=arn be made by = cepositor using 21l Indiarm Credizc Cards or Debit Cards a2nd =2lsc wia the Internet BEarnking of barnks chrough the Payr= —

e =2y s =wvailable
= AP sBrcray O EPrCrCr Sank = = SN EP> = e e

S ot Fomrhw — amhn Bank
= === © EFY i mmcee

MNet banking

Debit card | Tredit cardg l

_Charges aspplic=able =: S0.00
e tro

Enter the
characters as

shown above

el >

Ercer the Letters shown =2bowves - !NrnT‘be

1
|
i
AFfrer you click on "Pay” button. yvou

I MNot=e: Please Wait =2ncS <o not P

will be redirectec tTo = sS=ecure gatewa=vy. After cormpleting the payrment you will be redirected bacic

== = = £ = button of your browser while your sransaction is being pro
agree to the Terms : ‘

Frasmd wwill be processed offline by
and Conditions

related to payment

Ministry / Dep=a
No chargeback /=

nuine refund=s/Scharge
Ministry / De

F Tthhe concermne

button for
by the payment gateway/banic o .
making the
payment |

Eree to the Terrms and Conditions.




90. IRP/RP Account — Filing/Document Upload (Application Filing)

Provide the demand draft

w requn’ed, user can enter
details of multiple drafts as
well but values need to be

Your Payable Amount is : 1000 Rupees Your Remaining Amount to be paid : ente red one draft at a tim S
Online (Pay Fees through Net Banking/Credit Card/Debit Card)
Select payment Mode
@®0ffline (Pay Fees through DD)
Demand Draft No.* Demand Draft No. Amount Rz.* Amount Rs.
Izsue Date* dd-mm-yyvy Bank Name* Bank Name
Branch Name* Branch Name Payable at* Payable at
State* Select State v | District* Select Distnct v
Pin-code Pm-Code
S. Ne. Demand Draft No. Amount Ra. Bank Name Branch Name State District Pin Code Action
1 12000 1000 BBB BBB Delsi  EAST

Click on “Proceed to
receipt” after adding

DD details to generate
receipt




91. IRP/RP Account — Filing/Document Upload (Application Filing)

,'
NATIONAL COMPANY LA UNAL 3@%&
W v mEn s m N )
| CHANGE PASSWORD | EDIT PROFILE |NQDENTREPORT‘ LOGOUT

HOME |

National Company Law Tribunal

, 2\
W 3
%% @ e? Your Payment is Successtul
Case Title - IRP1
Case Type - Interlocutory Application(IBC)
Payee Name - IRP1
Transaction Id - 1001310079612020
Transaction Date : 10-06-2020
Filing No - 0710102/ 06154/ 2020

Click on button
to take a print of
the receipt

S.No. DemandDraftNo.  AmountRs. BankName  BranchName State District Pin Code

1 12000 1000 BBB BBB Delhi | EAST

*Payment will be accepted as complete only when actual demand draft is submitted at NCLT Office

Click on button to

download receipt




92. IRP/RP Account — My Account (Submitted Documents)

(9%“3

T men ey o) we

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENTREPORT | LOGOUT

Enter your Filing Number: | Search ’

Choose Your Corresponding Details For Document View Status

Search:
Select |* Filing No Case Title Case Type Payment Status
0 2401105000042020  SSS Vs. FASSS Company Petition IB COMPLETED
0 2401105000032020  Jsjaiaja Company Petition COMPLETED
0 2401105000052020  SIMU Vs. NASHB CA(A) Merger & Amalgamation COMPLETED
0902109000232020 M5 Demo Ltd Vs. M/s Demo Res Ltd Company Appeal COMPLETED
0 3305118000052020  MMMMM Vs. JJJJJJ Company Appeal COMPLETED
53:23 Ehpelocjjs(;o Showing 1 to 5 of 29 entries — n 5| g ]als] el ne

4?547':."&‘;:5"{
wes A

documents

T
Proceed Tc
[ 1 10

Click on the

button to
proceed




93. IRP/RP Account — My Account (Submitted Documents)

, l
& § ) citinde

T mey s o) Ay

HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENTREPORT | LOGOUT

Enter your Filing Number: |0902109000232020 | search |

Uploaded Document List

Cause Title - KREATE ENERGY PVT. LTD VS M/S MEENAKSHI FERRO INGOTS PVT. LTD

Filing No : NA
Party Name  |* Party Type Serial No Misc No Filed date Doc Type File Name View
M/s Demo Ltd Petitioner 1 0902109000232020 29-05-2020 Petition Appeal.pdf n

M/s Demo Ltd Petitioner 1 0902109000232020 29-05-2020 Proof-of-Service Proof of Sepd

Previous . Next

Showing 1 to 2 of 2 entries
Click to view the

uploaded

document

Click to

navigate to
previous screen




94. IRP/RP Account — My Account (Transaction History)

NATIONAL COMPANY LAW, TRIBUNAL o @DF?
W@émﬁ_,_;—"” v mas saarm o) e

(S
HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENTREPORT | LOGOUT

Transaction History

Search: | |

sr 4

No l: Filing No NCLT Txn Id Amount Txn Status Payment Mode View Receipt

1 0902109000242020 0204020079452020 2000 Rs SUCCESS Offline @ View Receipt

2 3214117000082020 1415020079332020 1000 Rs SUCCESS Offline @ View Receipt

3 2401105000092020 0103020079262020 2000 Rs SUCCESS Offline @ View Receipt

4 3305118000082020 0507020079242020 1000 Rs SUCCESS Offline @ View Receipt

5 2401105000082020 0103020079192020 10000 Rs SUCCESS Offline @ View Receipt

Showing 1 to 5 of 27 entries

Click to view the

receipt of
transaction




95. IRP/RP Account - Refiling

(’59%{{?3:‘?

e ey s o Al

HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENT REPORT | LOGOUT

Welcome: test_irp
12 Draft Cases > 0 Payment (Online) > 0  Payment (Offline) > 0 E-Filed Cases > 0 I1A-Filed >

My Account

% My Cases

% Filing/Document Upload

O Transaction History
Submitted Documents

> Document Upload

> Re-filing

O Logout
User can click on Re-filing
to view filings which are

marked in defect by NCLT
scrutiny staff



96. IRP/RP Account — Re-filing

User will view the list of

NATIONAL COMPANY LA BUNAL Hlirza refieeies [ AT

scrutiny staff and
reverted for re-filing

# CHOOSE YOUR CORRESPONDING CASES FOR REFILING

Respondent Corner sr.No |* Filing Number Date of Filing Case Title Select

HOME | CHANGE PASSWORD | EDIT PROFILE

Welcome: vicki

Petitioner Corner

1 0902109000072020 May 26, 2020 M/s Test A Comp Vs. M/s Test B Comp

My Account click to edit

2 0902109000242020 Jun 4, 2020 M/s Allh Demo Vs. M/s Allh Res click to edit

Logout

3 0902109000092020 May 26, 2020 M/s ABC Company Vs. M/s Respondg click 1o edit

. . User can click on edit to
Showing 1 to 3 of 3 entries = e —— . Nest
change existing details in

the filing done



97. IRP/RP Account — Re-filing

Only the tabs marked as

User can navigate to defective by NCLT staff

will be visible for
HOME = CHANGE PASSWORD | EDIT PROFIL information update

other tabs by click on the
tab name

BASIC DETAILS Click On Next Button in Preview tab for Final Submission
Reference No : - 0902109000952020
NCLT Location* Altahabad  Jurisdiction/Location of Registered Office of State of Uttar Pradesh "

Respondent*
Case Tvpe/Nature® Company Petition o AreYou Qualified in MSME Sector” NO G
Case Title M/s Test A Comp Vs. M/s Test B Comp ; Subject matter* Test Subject Matter ;
Amount Claimed 0 Remarks b
#
Section of Companies Act 2013* Sec 252 (3) o [FeeAmount 1000
IRustey INFRASTRUCTURE v
Total Maximum Payable Amount : 1000

User can edit values in

fields as asked and click
on Update to save data




ROC/RD/ Liquidator Account



98. ROC/RD/Liquidator Login

The ROC/RD/ Liquidator login
are similar to other logins

barring options of File Reports

and Submit Reports. For other

functionalities please refer to
earlier slides

HOME | CHANGE PASSWORD

2 Draft Cases > 1 Payment (Online) > 1 Payment (Offline) > 2 E-Filed Cases >

= Welcome:

@ Petitioner Corner

@® Respondent Corner Act Wise Case Details Case Type Wise Case Details

W File Reports

A t
i As per the court order

user can file reportin an

> W& My Cases .
ongoing case

> @ Transaction History

> @ Submit Reports

® Logout

@ Company Application

User can submit reports

in cases where they have ise Case Details Sections Wise Case Details
been tagged as per court

order



99. ROC/RD/Liquidator — File Reports

nter the case number
in above fields and

click on Search to
identify case under
which documents are

HOME | CHANGE PASSWORD to be uploaded
P -

Case
Year:*

Company Petition(Company Act) v| Case 120

Type:* No:*

National Co v

@ Petitioner Corner

® Respondent Corner

# CHOOSE YOUR CASE TO FILE REPORT/ORDER

% File Reports
Sr.No  Filing No. Case No. Case Title Date of Filing Preview & Upload

® My Account 1 0710102108482019 CP/120/ND/2019 2019-07-31

¢ Logout

Click on View and

Upload to submit
reports




100. ROC/RD/Liquidator — File Reports

2 Welcome: i

Select document type
like Order and Reports

@ Petitioner Corner
documents

® Respondent Corner
# UPLOAD DOCUMENT

& File Reports

® My Account

® Logout

1 0710102108482019/7

Document Type™ - Dgument Type --

Document Uploading Section For

0710102108452019

Add selected document for
upload. User can upload
Add Docum. multiple documents by

adding them one by one
+ Document Date™

Select file® Choose File | Mo file chosen

Add Document

# UPLOAD DOCUMENT'S LIST

5. No. Miscellaneous Number Party Name

Document Type Qriginal File Name View Document Action

Report NCLT pdf n Delete

Click to submit the
documents




101. ROC/RD/Liquidator — Report Submission

The user can view the list of
cases which have been added

to their account for reports
NATIONAL COMPANY LAW TRIBUNAL submission under Submit

&
[-%v”jg gs_:"- - Reports

P HOME | CHANGE PASSWORD | EDITPRO

& Welcome: SrNo Case Type Petitioner Name Respondent Name Action

1 Company Petition 1B M/S INDUS CONTAINER LINES FINANCE PVT LTD M/S GEO EXPRESS PVT LTD 0710200412992017
@ Petitioner Corner

2 Company Petition VIJAY AGGARWAL SUSHILAGGARWAL & COMPANY PRIVATE LIMITED 0710102098902019

® Respondent Corner
Click on filing

number to navigate
to document upload
screen

W@ File Reports

® My Account

® Logout




102. ROC/RD/Liquidator — Report Submission

NATIONAL COMPANY LA UNAL Y oetsiinse

e -
& g W TH R A # SR et
'
Select document type HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENTREPORT | LOGOUT

+ CONFIRM ALL like Reports and other
documents for upload

Document Filed By* S ing Number*

Mobile Number*

-« Welcome:

0710200412992017

@ Petitioner Corner

Email*

Name*

Add selected document for
upload. User can upload
multiple documents by
adding them one by one

® Respondent Corner

W File Reports + UPLOAD SECTION

® My Account Document uploaded successfully

Document Type* Select Document Type v| Enter Document Details Ftument Details
® Logout
Select file* Choose File | No file chosen

== Submit Documents List  (**Multiple documents can be submitted together)

S. No. Miscellaneous Number Party Name Document Type Original File Name View Action

1 0710200412992017/7 Reports Proof.pdf n ﬁ

Click to submit the

documents




Rule 28 — Request to
Register from Applicant



Applicant’s Login — Re-filing Section

1. Re-filing 2. View 3. Request

NATIONAL COMPANY LA BUNAL Not Allowed Order/Notice  to Register
TS BT : from Registry

Welcome: pksingh

Petitioner Corner

Respondent Corner Sear:

Sr.No * Filing Number Date of Filing Case Title Action
My Account
156 0710102000212025 Jan 9, 2025 SENCO GOLD LIMITED Vs. BANDHAN BANK LIMITED @
Download e-Sign Tool
157 0710102016412024 May 21, 2024 USHAAGGARWAL Vs. UNION BANK OF INDIA Lo
Logout 158 0710102000202025/1  Jan 9, 2025 ARAVINDA PULSE & MILLETS FARMERS PRODUCER COMPANY LIMITED ¥ © %
159 0710102018872024 Nov 21, 2024 Ravi Luthra Vs. SKY HILL DEVELOPERS PRIVATE LIMITED ¥ @ %
160 0710102001332025 Apr 18, 2025 AXIS BANK LIMITED Vs. 52 WEEKS ENTERTAINMENT LIMITED o @ %
Showing 156 to 160 of 221 entries Pevious 1 31 33 45 Nex

Final SOP Rule 28 Point No. 7 - The party concerned may make a request to cure the defects to the Registrar and the Registrar may on the
request of the applicant or otherwise, give 07 days’ time to the party to refile, under Rule 28 (3) of NCLT Rules 2016, vide Registrar Order.



Applicant’s Login — Request for Re-filing

Request for Refiling

Case Title: CINDRELLA FINANCIAL SERVICES LTD. Vs. ACCESS SCHOOL
INFORMATION TECHNOLOGY PRIVATE LIMITED

Filing Number: 0710102018032024/1

Document Type* Select file*

Select Choose File | No file chosen

Number of pages* Reason*®

No O

On clicking ‘Request to
Register’ a new window will
open. Select document type,

upload document for
justification and mention the
reason for request and
submit.




Applicant’s Login — Request to Register is allowed only once

Refile Request Status X

Filing Number Case Title Request Date Status

0710102036132020 2025-04-16 Submitted to Registrar.

A request for case register has already been made.

Request to Register can be
submitted only once against
a filing number. If its already

submitted, system will
display the details of the

request.




Applicant’s Login — Request Enabled

Welcome: pksingh

Petitioner Corner

Respondent Corner

My Account

Download e-Sign Tool

Logout

If the applicant's attempts to re-
file within the 7-days duration
granted by Registry, the green

button (click to Edit) will be
enabled for refiling.

=4 CHOOSE YOUR CORRESPONDING CASES FOR REFILING

Search:

Sr.No “ Filing Number Date of Filing Case Title Action

106 0710102000192025 Jan §, 2025 ARAVIND DISTILLERY & CHEMICALS LTD Z @

107 0710102018032024/1  Sep 18, 2024 CINDRELLA FINANCIAL SERVICES LTD. Vs. ACCESS SCHOOL INFORMATION TECHNOLOGY PRIVATE LIMITED d @ %

108 0710102018952024 Nov 28, 2024 SWEETMOTHER UNILEVER PRIVATE LIMITED Vs. SNAFINTECH SOLUTIONS PRIVATE LIMITED 4 ©

109 3203117000012020 Dec 18, 2020 shajahan Vs. shajahan 4 @

110 0710102017002024 Jun 26, 2024 REAL ESTATE BANK INDIA PRIVATE LIMITED Vs. MITTAL CORP LIMITED d @ @&
Showing 106 to 110 of 162 entries rovious | 1 11 . || 21 3 23 || Next



Filing Appeal under Rule 63



Applicant’s Login — Registrar Declined Cases

o

o

Welcome: pksingh

Petitioner Corner

Respondent Corner

My Account

My Cases B

% Submitted Documents

% Transaction History

% Registrar Declined Cases

Download e-Sign Tool

Logout

NATIONAL COMPANY LA

BUNAL

O Do

LR LR L

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REPORT | LOGOUT

# ALL CASES RELATED TO RULE-63

Sr. No Filing Number

10

11

0710102000142025

0710102000172025

0710102000362025

0710102000392025

0710102016992024

0710102017012024

0710102017212024

0710102017262024

0710102017332024

0710102017412024

0710102017772024

Date of Filing
2025-01-07
2025-01-08
2025-01-29
2025-01-30
2024-06-26
2024-06-26
2024-07-15
2024-07-24
2024-08-06
2024-08-14

2024-09-02

Case Title
KAANJJ INTERNATIONAL TRENDS LLP Vs. ANILKUMAR K
C.P. WORLD LINES PRIVATE LIMITED Vs. SANDEEP ANAND

GEETANJALI GEMS PVT.LTD. Vs. 3HANDSOME BAKERS INDIA PRIVATE LIMITED

REAL ESTATE BANK INDIA PRIVATE LIMITED Vs. MITTAL CORP LIMITED
AHMEDABAD STEEL CRAFT LIMITED Vs. DINAIRON & STEEL LIMITED

AVANI ARTECH COOLING TOWWERS PRIVATE LIMITED Vs. 13ME27TESTDONA 8#40,0PC&#41; PRIVATE LIMITED

APOLLO SINDOORIHOTELS LIMITED Vs. FLY HIGH TRAVELS AND TOURISM PRIVATE LIMITED
COVET FINANCIAL SERVICES PRIVATE LIMITED Vs. FRUGAL DEVELOPERS PRIVATE LIMITED

State Bank of India Vs. M8

All cases filed by the applicant
and declined by Registrar will

show under My Account — My
Cases — Registrar Declined Cases



Applicant’s Login — Rule 63 Appeal Filing Menu in Petitioner and Respondent Corner

apany {%

& Welcome: pksingh

@ Petitioner Corner

Company Act 2013 &
IBC Code 2016 B
Caveat Filing
Documents Filing

Documents Filing Via Security
Code

Resend Security Code

Re-filing

® Respondent Corner

> Company Act 2013 B
IBC Code 2016 B
Reply/Documents Filing
Resend Security Code
Re-filing

> Rule 63 Appeal

NATIONAL COMPANY LA

UNAL

28 0
Draft Cases » Payment (Online) >

Act Wise Case Details

Rule 63 Act

IBC Code

Companies Act

Industry Wise Case Details

PHARMACEUTICALS, 5
— TELECOMMUNICATIONS, 5
PRIVATE LIMITED , 20

MEDIA AND ENTERTAINMENT, 22 -

IT&ITES, 12 —
INSURANCE, 18

INFRASTRUCTURE, 13 —

HEALTHCARE, 23 —
GEMS AND JEWELLERY, 16

— AUTOMOBILES, 13

| BANKING, 8
L CEMENT, 14

HOME | CHANGE PASSWORD

383 394 6
Payment (Offline) > E-Filed Cases >

G

s e ot s

EDIT PROFILE INCIDENT REPORT LOGOUT

IA-Filed >

Case Type Wise Case Details

Interlocutory Application(IBC), 54 -
Transfer Petition, 7
Company Application, 3 —_

Company Petition 1B, 112 —

CP[AA) Merger & Amalgamation, 3 —
CA(A} Merger & Amalgamation, 39 -

@ Rule 63 Appeal
@ Interlocutory
Application(IBC)(Liqg.)

@ Interlocutory

@ Insolvency & Bankruptcy
(Pre-Packaged)

@ Transfer Application
@ Execution Petition

@ A (Lig.) Progress Report

Application(IBC){Plan)

~ Interlocutory Application{IBC)(Plan), 13

_~ IA (Lig.) Progress Repart, 35
Rule 3 Appeal, 23
- Transfer Petition, 9
"~ Company Petition, 51

" Inte rlocutory Application, 10

@ Interlocutory
Application(IBC)(Dis.)

@ Transfer Application (IBC)

@ Interlocutory Application(IBC)

@ Transfer Petition

Sections Wise Case Details

Sec 33(1) (b) (i) to (iii) rfw Sec 33(3), 28 1
Sec30,15

Sec.230-232, Sec 234,24

IBC Under Sec 10,10 —
IBCUnder Sec9,52 — o
IBC under Sec 7,35 -

~ Rule16(d),NCLT Rules,2016, 8

-~ Reg. 15 0f IBBI [Liq.] Regulation 2016, 3
— Section 60(5)/Rule 11,13

¥ —— Sec.119(4), 11
- Sec.131(1),6

- Sec.241(1),10




Applicant’s Login — Rule 63 Appeal Filing

R S

NATIONAL COMPANY LA BUNAL

HOME | CHANGE PASSWORD

T may sy A iR

EDIT PROFILE

INCIDENT REPORT | LOGOUT

4, | BASIC DETAILS

Reference No : -

Case Type/Nature*

NCLT Location*®

Section of Rule 63*

Total Payahle Fee Amount :

Rule 63 Appeal

=S Ll Details

-- Selec

Filing Number

Application Purpose®

Select Application Purpose

[ Main Case Filing No. ]

ondent*

> -- Select Location of Respondent—

0

*

Enter the filing number declined

by Registry in Basic Details tab to
connect the appeal under rule 63
with the declined case.

v



Applicant’s Login — Rule 63 Appeal Filing

NATIONAL COMPANY
Fafey, aferor

LAW TRIBUNAL @W!yﬁﬂ

2 o Ermpromre
T man s @ R

HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

e e

Enter the filing number declined
by Registry in Basic Details tab to

le 63 Appeal v EinpHestinn Eapues Select Application Purpose v
connect the appeal with the
main case. [ Main Case Filing No. ]
= = — — "~ ondent* - ; -
Fill Details = Select Location of Respondent v
Section of Rule 63* 0
) Filing Number
Total Payable Fee Amount : 0 oD At Next

T I
BASIC DETAILS

Reference Wo - -

T LT R T Rule 63 Appeal v R e | Appeal under rule 63 of NCLT ~ |
| Main Case Filing No. 0710102000142025 |

NCLT Location® New Delhi — Location of Registered Office of Respondent® Union territory of Dethi —

Section of Rule 63 Rule 63 Section — Fee Amount 0

Total Payable Fee Amount : 0



Applicant’s Login — Rule 63 Appeal Filing — Petitioner Corner

wony
PP . = f
S ") NATIONAL COMPANY LA UNAL )
%.}L ‘E m T gy wrerm ot st
m— HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

Add Petitioner Add Respondent Add Representative Upload Document

Add Petitioner

Reference No : 0710102000672025
Select Mode ® Company O Others
Select Role in Main Case* Petitioner s~  Select Party Name EAANITINTERNATIONAL TREND:  » l
Company Name* KAANTT INTERNATIONAL TRENDSLL] | CIN* 123456780012345678901
Authorized Person/Director of Company Authorized Person/Director of Company Address Of Company Address
Nationality of Authorized Person Select Nationality ~  State Others v
City/District OTHERS v Pin-code Pin-code
Pan Number Authorized Person/Company Pan Number ;2:::;:5::;;“0m 3333333333
E-mail Id Authorized Person/Company* abc@gmail com

Reset Submit Petitioner

v

+ PETITIONER'S LIST



Applicant’s Login — Rule 63 Appeal Filing — Respondent Corder

e vy wrem ot ail

Click on the NA button in

HOME | CHAMGE PASSWORD | EDITPROFILE | INCIDENT REPORT | LOGOUT

Respondent tab.

Add Petitioner Add Respondent Add Representative Upload Docoment Check List

Add Respondent

nce No : - 0710102000672025

Select O NA

+ RESPONDENT'S LIST

District Pincode Mobile No E-mail Respondent Type




Applicant’s Login — Rule 63 Appeal Filing — Documents Upload

NATIONAL COMPANY LAW TRIBUNAL @& s

T vy wrewm ot s

HOME CHAMGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

Add Petitioner Add Respondent Add Representative Upload Document Check List

Q@ Back

Add Document Next ©
Reference No : - 0710102000672025 Document Uploaded successfully
Document FiledBy* | Document Filed By —--- ~ Document Type* -- Document Type - ~
Select file* Mo file chosen Number of pages* No Of Pages

=4 UPLOADED DOCUMENT'S LIST

S.No. Document Filed By. No. of Pages. Document Type Document Name View Document Action
1 Petitioner Petition SAMPLE-PETITION pdf View Delete
2 Petitioner Rejection Order SAMPLE-ORDER pdf View Delete

Mandatory document types to
upload are:

1. Petition/Application/appeal
2. Rejection Order for Rule 28(4)




Applicant’s Login — Rule 63 Appeal Filing — Receipt

GPans
@ W \ National Company Law Tribunal
IC : al
g
'\3, dd qf‘ Your Case 1s Successfully filed !!

"--.._____..-"

Case Title : KAANJJ INTERNATIONAL TRENDS LLP
Case Type : Rule 63 Appeal
Petitioner Name : KAANJJ INTERNATIONAL TRENDS LLP
Filing No : 0710102/ 00041/ 2025
Date of Filing : 04-02-2025

Proceed with the Checklist,
Preview screen by clicking save &

next. Filing number for the
appeal will get generated.




THANK YOU
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